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Government of =3 Maharashtra

Collector & District Magistrate Office Palghar
(Home Branch)

District Headquarter, Palghar- Boisar Road, Kolgaon, Tal & Dist- Palghar

Phone No. 02525-253111 email ID : collectorpalghari@gmail.com
No./Home/Desk.1/T.3/ 0.A.NO.78/2020(WZ)Ws- |36 4 /22 Dt. 2 2 /11/2022
To,

Registrar,

Hon'ble National Green Tribunal,
Western Zone Bench,

New Administrative Building, D-Wing,
1st Floor, Opposite Council Hall Camp,
Pune-411001

Sub:- Notice regarding the order dt.03.11.2022 passed by the Hon’ble
NGT (WZ), Pune in 0.A.N0.78/2020(WZ) with .LA.N0.123/2020
(WZ)

Ref:- 1) Your Notice O.W.No.NGT/WZ/PUNE/627/2022 dt.10/11/2022.
2) Ministry of Environment, Forest and Climate Change, New Delhi
Notification dt.10/08/2017.

3) Ministry of Environment, Forest and Climate Change, New Delhi
Notification dt.03/10/2018.

4) This office letter No/Home/Desk.1/T.3/NileshChavhan/Ma.R.h.1./
Fatakatakrar/ W.S.N0.1123/2020, dt.23/11/2020, dt.14/01/2021,
dt.04/03/2021,dt.01/04/2021,09/06/2021 and D.O. letter
dt.29/07/2021.

5) Deputy Conservator of Forest, Jawhar letter No B-20/Jamin/1549/
2021-22 dt.28/10/2021.

6) This office letter No/Home/Desk.1/T.3/NileshChavhan/Ma.R.h.l./
Fatakatakrar/ W.S.N0.1209/2021 dt.31/12/2021, dt.24/01/2022,
dt.07/06/2022.

7) This office order No. Home/Desk.1/T.3/Wada Ka. Fataka
Parvane/Radda/S.R.N0.29/22 dt.22/11/2022.

Sir,

With above reference subject matter, | humbly submit as below.

Hon'ble National Green Tribunal (Western Zone) Pune vide order dated
06/11/2020 in above reference matter directed to take action against handling, trading,
storage, stocking, sale and use of fireworks in Eco-Sensitive area of Wada and Mokhada Taluka
in Palghar district covered by notification dated 10/08/2017(ref. no. 2)

This office had issued Explosive (Fireworks) permitted for possession and sale
from shop licence in village Harosale (no.1), Desai (no.8), Balivali (no.2), Wada (no.8) in Wada
taluka and none in Mokhada Taluka.

This office asked for report from Deputy Conservator of Forest, Jawhar vide
letter dt.23/11/2020, whether handling, trading, storage, stocking, sale and use of fireworks is
restricted, prohibited or allowed in Eco-Sensitive Zone of Tansa wildlife Sanctuary? Whether

notification regarding Eco-sensitive Zone for has been promulgatted & status of the same?
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Deputy Conservator of Forest, Jawhar submitted the report vide dt.28/10/2021
(ref. no. 5). As per the said report village Harosale and Balivali from Wada taluka are included
in final notification dt.03/10/2018 (ref. no. 3) regarding Western Ghat Eco-Sensitive Zone and
while village Harosale from Wada taluka is also included in draft notification
dt.10/08/2017(ref.no.) regarding Tansa Wildlife Sanctuary. Since storage and sell of Explosive
(Fireworks) is prohibited in the Eco-Sensitive zone as per the Environmental Protection Act
1986. This office vide order dt.22/11/2022 cancelled the Explosive (Fireworks) permitted for
possession and sale from shop licences in village Harosale (no.1) and Balivali (no.2) in Wada
taluka issued by this office as per the explosive rules 2008 rule 83. However, it was ambiguous
whether village Wada and Desai were included in final or draft notification of Eco-Sensitive
Zone. So, a clarification regarding the same was sought from Deputy Conservator of Forest,
Jawhar vide letters dt.31/12/2021, dt.24/01/2022 & dt07/06/2022. However, the
clarification is still awaited from Deputy Conservator of Forest, Jawhar. This office will pursue
the matter and decide regarding the same at the earliest.

Please kindly bring my humble submission to the kind attention of Hon'ble
National Green Tribunal and request to accept it.

All the relevant documents are attached herewith for ready reference.

Thanking you.

Yours faithfully,

District Magistrate Palghar
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Q. HeeAYe & (Eco- Sensitive Zone) o
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(Western Zone)

Interim Application ~ — ~ ° of2020
Memorandum of Application NO. OF 2020 . !
) Nilesh Suresh Chavan, )

An adult age: 46 years, )
Occupation: Business having )

“ permanent residential address )

at Patil Ali, Post & Taluka )
Wada; Dist - Palghar - 421 303 )

PAN No. AAUPC6651K ) ...Applicant

In the matter Between:

Nilesh Suresh Chavan, }

An  adult age: 46 years, )
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BEFORE THE NATIONAL GREEN TRIBUNAL SEATING AT PUNE

(Western Zone)

Interim Application of 2020
In
Memorandum of Application NO. OF 2020
Nilesh Suresh Chavan ...Applicant
Versus

The State of Maharashtra, through Department of Revenue

.... Respondents
Index )
Sr. Particulars of documents Exhibit | Page no.
No. no.
1 Application for interim reliefs } e q
2 Copy of order dated 25.8.2020 passed A 1O
by the Hon’ble High Court in PIL no.
61 of 2020
3 Affidavit in support of Interim reliefs -1
Application

Adv. For the Applicant
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permanent residential address

at Patil Ali, Post & Ta.luka

Wada; Dist — Palghar— _4'2]:.13_03 iz
PAN No. AAU_PC655'1K

AND

The State of Maharashtra,
through Department of Re_vénﬁc,
Mantralaya, Mumbai = 4051".:1 020
The Divisional Commissioner,
Konkan Revenue  division,
chairman of monitoring
Committee constitutes for Eco-
Sensitive Zone) having address
at Konkan  Bhavan, CBD
Belapur, Navi Mumbai - 400 614
The Dy. Conservators of Forest,
Shahpur division, (Convener of
Monitoring Committee
constituted .for Ece-sensitive
Zone) having address at Po.
Taluka - Shahpur, Dist. Thane -
421 601

The Chief Controller of Explosive
1, Nirmaladevi Marg, Belapur
Village;  Section 10, CBD
Belapur, Navi Mumbai - 400 614
The District Magistrate and

Collector, Licensing authority

under the provisions of Explosive

...Applicant
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Act, 1884 and Explosive Rules,.
2008 having address at Post:
Palghar, Taluka: Palghar, Dist:
Palghar — 401 404

The Tehsildar, Wada, having
address at Post: Wada, Taluka:
Wada, Dist: Palghar - 421 303
The Chief Officer (Wada Nagar
Panchayat), post: Wada, Taluka:
Wada, Dist: Palghar — 421 303
The Dy. Conservator of Forest,

Jawhar, Near Rajiv Gandhi

Stadium, Post: Jawhar, Tal:

Jawhar, Dist: Palghar — 401 603
The Supdt. of Police, Palghar
District having address at New

Administration Building, Vishnu

Road, Palghar — 401 404

The Executive Engineer, PWD,
Jawhar, Dist: Palghar 401 603
The Dy. Engineer, PWD, Wada,
Dist: Palghar - 421 303

M/s. Dipesh Traders, through its
proprietor  Vinod  Kashinath
Patkar having address at H. No.
289, Desai, Taluka - Wada,

District - Palghar

M/s. Dilip Traders, through its
proprietor Dilip Kashinath

Patkar having address at H. No.
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16

17

18

182, Desai, Taluka - Wada,

District - Palghar

M/s. Dipshri Traders, through
its proprietor Sushil Dilip Patkar
having address at H. No. 311,
Desai, Taluka — Wada, District -

Palghar

Mr. Rajan Kahinath Patkar; an
adult, age not known,
Occupation: Business having
address at H. No. 8/130, Desai,
Mondacha Pada, Taluka — Wada,

District - Palghar

Shri Mayur Nandkumar
Ambavane, an adult, age not
known, Occupation: Business
having address at Shop no.
8/261/1, Desai, Taluka — Wada,
District — Palghar, Pin code — 421

303

Shri Mahesh Sham Ambavane,
an adult, age not known,
Occupation: Busine‘és_ having
address at Shop no. 8/261/03,
Desai, Taluka -~ Wada, District -

Palghar, Pin code — 421 303

M/s. Pritam Sales ' Agency,

through its proprietor Pritam
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Prafull Bhopatrao having )
address at H. no. 8/201, Shrigat )
Road, Taluka - Wada, District - )

Palghar _ )

19 Vikas Motiram Patkar, an adult, )
age not known, Occupation: )
Business having address at H. )
No. 324, Desai Road, Taluka - )

' ‘Wada, District - Palghar )

20 M/s. Shri Vighnaharta Sales )
Agency, a proprietary concern of )
Suyog Girish Patkar having )
address at H. No. 292, Harosale, )

Taluka - Wada, District - )

Palghar )

21 M/s. Prasad Traders, proprietary )
concern of Prasad Nandkumar )

Manore having address at H. no. )

8/202, Shrigat Road, Taluka - )

Wada, District — Palghar ) ...Respondents

APPLICATION FOR INTERIM RELIEFS:

I, Nilesh Suresh Chavan, an adult age: 46 years, Occupation:
Business having permanent residential address at Patil Ali, Post &

Taluka Wada; Dist - Palghar — 421 303 do hereby stated as under:

1. I say that 1 have filed original application seeking
enforcement of the Notification dated 10% August 2017
issued by the Ministry of Environment and Forest and

Climate Change in the notified area, which has been
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e 3 | i e
declared Eco-sensitive area under said notification. I say
that 1 have demonstrated that the Respondent no. 12 to 21
and other traders are doing business of fireworks in said
Eco-sensitive area which is detriment to ecology and painful
for Wildlife in said area. o |
2. I say that though said noti'ﬁcaﬁon_ has been issued on 10t
August 2017, I have demonstrated that the Respondent no.
4 and 5 have issued license under Explosive Act and Rules
to Respondent no. 12 to 21 for sale and. 'stoéking of .
(&) Firewerks in said notified area. I say that the notification
issued under the provisions of Environment (Protection) Act,

1986 and Rules made therein shall prevail over other law.

3. 1 say that the records and material before this Hon’ble
Tribunal reveals that large qué.hﬁty of fireworks has been
stored by the respondent no. 12 to 21 and others in the said

Eco-sensitive area. The festival of Diwali, Tulsi Marriage,

and thereafter the marriage seasons made huge utilization

notice. By order dated 15.10.2020, said petition was
disposed of with direction to approach this Hon'ble Tribunal
for enforcement of said notification dated 10" August 2017.
Hereto annexed and marked Exhibit A is the copy of order
issuing notice,

5. This Hon’ble Tribunal in the OA No. 105 of 2018 have taken
the view interalia as [ollows:

. that since final notification for Eco-sensitive zone of

Tansa Wildlife Sanctuary has not been notified till date, the %
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Eco-sensitive zone will, therefore, extent to 10 km. distance
from the boundary of Tansa Wildlife Sanctuary and therefore
operation of all the brick kilns, commercial mining, stone
quarrying and crushing units,_ setting of industries causing
pollution, use of production or processing of any hazardous
substance will be prohibited within 10 km. of Eco-sensitive
zone of Tansa Wildlife Sanctuary.......... P
In the present matter, the handling of fireworks falls in
category of “hazardous activities”, None of the Respondent
no. 12 to 21 can be permitted to carry out such activities.

6. The documents on the record reveals that the respondent no.
12 to 21 have stores huge stock of fireworks during
lockdown period. Said fireworks will be release for sell, use
and ultimately destruction of environment in the festival like
Diwali, Tulsi Marriage (called Devi Diwali), New year, routine
functions like marriage, birthday, celebrations etc. Use of

such hazardous substances will cause irreversible damage to

injunctive orders of this Hon’ble Tribunal.

7. Hence, it will be in the interest of justice that pending

Hon’ble Tribunal be pleased to pass order of injunction
prohibiting Sale, use or trading of fireworks in the Wada and
Mokhada talukas covered by the notification dated 10
August 2017. It is equally necessary that this Hon'ble
Tribunal be pleased to direct the Respondent No. 2 to 9 to
search the godowns containing fireworks on the address as
mentioned in Schedule at Exhibit Q hereto, seize the same
and deal with all the culprits in accordance with law,

pending hearing and final disposal of present application.

Gy
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8. No harm and prejudice will be caused to the respondents, if
the reliefs as prayed are granted by this Hon’ble Tribunal.
Bl;t it will be irreparable loss to the ecoloéy, if the reliefs as
pr;.yed is declined. Balance of cc;nvcnience is_in the favor of
protection of Environment and therefore in favor of the

Applicant.

9. Prayers:

(a) Pending the hearing and final disposal of present
Application, this Hon’ble Tribunal be pleased to pass
ﬂ order of injunction prohibiting Sale, use or trading of
, fireworks in the Wada and Mokhada talukas covered by

the notification dated 10% August 2017;

(b) Pending hearing and final disposal of this Application,
this Hon’ble Tribunal may please to direct the Respondent
No. 2 to 9 to search the godowns containing fireworks on
the address as ;nentipned in Schedule at Exhibit Q
.hércto, seize the same and deal with all the culprits in

accordance with law;

ﬂ (c) Ad - interim reliefs in terms of prayer clause (a) and (b) be

granted;
AT (d) That the cost of this Application be provided for;

(e) Such other and further reliefs may be granted as this
Hon’ble Tribunal may deem fit and proper to grant in the

present circumstance.

Dated this 17t day of October 2020
At Mumbai

o\

Adv. For the Applicant

Applicant
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VERIFICATION

I, Nilesh Suresh Chavan, son of Suresh Chiaviti; Ko 46, rasidéios
of Wada do hereby verify that the contents of the paragraph no. 1
to 6 are true to my personal knowledge and the contents of the
paragraph no 7 to 9 is believe to be true on legal advice and I have

not suppressed any material facts.
Dated this 17t day of October 2020)

At Mumbai ) _ ‘

Applicant

BEFORE ME

1012

NOTARY, v
GOVT. OF INDIA
10/D, Bahubeali Bldg.,
17H, Cawasji Patel Street,
Fort, Mumbal - 400 001.

Before me,
Econ Pan cax® Mo
ARV PC &65TKL

Tt
- NOTARNLD ™. NOTARIAL' > ioTaR
oot SR GEREA o

Lo 7 | NOTARIAL" °
el LA b { - | ¢
i B T el {
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B 9 pil-cj-1d-vc'61,2020.d0¢

IGH COURT OF JUDICATURE AT B
CIVILAPPELLATE JURISDICTION

PIL CJ-LD-VC-NO.61 OF 2020

Nilesh Suresh Chavan ...Petitioner
v/s, a
The State of Maharashtra & Ors. ...Respondents

Mr.Rakesh K,Agarwal for the Petitioner
Mr. P.P. Kakade, GP a/w Ms. R.A.Salunkhe, AGP for State

CORAM : A.A.SAYED &

N.R. BORKAR, JJ.
DATED : 25 AUGUST 2020
(THROUGH VIDEO CONFERENCING)

1 Issue notice lo the Respondents, returnable on 15 September
2020. Private notice is permitted in addition.

2 Learned GP stales that copy of the Pelilicn has not béen served
upon the office of the GP. Copy of the Pelition be served within one week
from loday.

3. This order will be digitally signed by the . Personal
Assistant/Private Secretary of this Court. All concerned will act on

production by fax or e-mail of a digitally signed copy of this order.

(N.R. BORKAR, J.) (A.A. SAYED, J.)
Eigél.‘acllly ngneg_
Sudarshan ¥ jucarshan in

R. Katkam pate: 2020.08.25
17:43:49 +0530

.

|‘
Acvecats fof patitonaf
Biainlifappelignt Reseon
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BEFORE THE NATIONAL GREEN TRIBUNAL SEATING AT PUNE

(Western Zone)
Interim Application of 2020
In
Memorandum of Application NO. OF 2020
Nilesh Suresh Chavan ...Appli
Versus

’i‘hc State of Maharashtra, through Department of Revenue

Affidavit in support of Interim Application:

], Nilesh Suresh Chavan, an adult age: 46 years, Occupation:
Business having permanent residential address at Patil Ali, Post &
Taluka Wada; Dist — Palghar — 421 303 do hereby states on

solemn affirmation as under:

1. I say that I have filed present application for interim reliefs on
the basis of enforcement of the notification dated 10t August U
2017 issued by the Ministry of Environment, forest and Climate
Change, in as much as [ am seeking complete ban on the
handling of fireworks being hazardous substances in the area
covered by said notification. [ crave leave of this Hon’ble Court
to refer to and rely upon said petition, as and when produced. I
verify the contents and cause of action, as set out in the
petition.

2. The documents on the record reveals that the rcspo.nder.tt no.
12 to 21 have stores huge stock of fireworks during lockdown
period. Said fireworks will be release for sell, use and ultimately

destruction of environment in the festival like Diwali, Tulsi
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Marriage (called Devi Diwali), New year, routine functions like

marriage, birthday, celebrations etc. Use of such hazardous Iefi

substances will cause irreversible damage to ecology. Hence, *
same is urgently required to prevent by injunctiye o_rders of this
Hon’ble Tribunal.

3. Hence, it will be in the interest of justice that pending the
hearing and final disposal of present Application, this Hon’ble
Tribunal be pleased to pass order of injunction prohibiting Sale,
use or trading of fireworks in the Wada and Mokhada talukas

~ covered by the notification dated 10t August 2017. It is equally
| necessary that this Hon'ble Tribunal be pleased to direct the
Respondent No. 2 to 9 to search the godowns containing
fireworks on the address as mentioned in Schedule at Exhibit Q
hereto, seize the same and. deal with all the culprits in
accordance with law, pending hearing and final disposal of

present application.

4. No harm and prejudice will be caused to the respondents, if the
reliefs as prayed are granted by this Hon’ble Tribunal. But it
will be irreparable loss to the ecology, if the reliefs as prayed is

ﬁ declined. Balance of convenience is in the favor of protection of
Environment and therefore in favor of the Applicant.

5. On the premise and grounds stated in the petition, preseént

|

_application for interim reliefs may be made absolute with cost.
1 say that whatever is stated herein above is true and correct to the

best of my own knowledge and belief and I believe same to be true

and correct.

Dated this \%‘h\ day of October 2020
At Mumbai

Ohor

Adv. For the Applicant

M~ d

Applicant



VERIFICATION

i, Nilesh Suresh Chavan, son of Suresh Chavan, Age 46, residence
of Wada do hereby verify that the contents of the forgoing

paragraphs are true to my personal knowledge.

Dated this \ :\b%y of October 2020)

At Mumbai )

Dol

Adv. For the Applicant

@'\/\Mg-—/\.

Applicant
BEFORE ME

NOTARY,
GOVT. OF INDIA
10/D, Bahubali Bldg.,
17H, Cawasji Patel Streat,
Fort, Mumbai - 400 0Q1.
S oo Pan cond g AAUPcEb I
Before me,

NCTED

Date Sr. No.
Rpler0) 214119
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BEFORE THE NATIONAL GREEN TRIBUNAL

SEATING AT PUNE
(Western Zone)
IANo. of 2020
_ R : In
' Memorandum of Application NO. OF 2020
Nilesh Suresh Chavan ...Applicant
. Versus

The State of Mahara’éhtra, through Department of
Revenue :

.... Respondents

Lvvecion '
Application

Dated this 17% day of October 2020

Adv. Rakesh K. Agrawal

Advocate for the Petitioner,

7 to 11, Vardhaman Chambers, Gr. Floor
Cawasji Patel Street, Fort, Mumbai — 400 001
09869271920, 0932 174 1734
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Item No. 03 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)
Original Application No. 78/2020(WZ)

Nilesh Suresh Chavan Applicant(s)

Versus

State of Maharashtra & Ors. Respondent(s)

Date of hearing: 06.11.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Applicant: Mr, Rakesh Agrawal, Advocate
Respondent: Representative of DM Palghar
ORDER

1. This application seeks a prohibition of handling, storage, stocking,
trading, sale, use and/or in any manner dealing of fireworks in the eco-
sensitive area of Wada and Mokhada talukas in Palghar District, covered

by the notification dated 10.08.2017.

2. According to the applicant, the area in question being an eco-
sensitive zone of the Tansa Wildlife Sanctuary, firecrackers cannot be
stocked therein. In violation of law, firecrackers are being stocked by
respondent nos. 12 to 21 and no action is being taken by the concerned
statutory authority. Action is to be taken by the District Magistrate,
Palghar. Representative of the District Magistrate, Palghar is present and

seeks time to give response. Let such response be filed before the next

&
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date alongwith report of action taken to prevent any illegal activity, if the
allegation of the applicant is found to be factually correct. District Forest
Officer (DFO) of the area may also be associated by the District
Magistrate in the process. It is made clear that at this stage it is not

necessary for any other respondents to enter appearance.

List again on 28.01.2021.

Adarsh Kumar Goel, CP

S.K. Singh, JM
Dr. S.S. Garbyal, EM

Dr. Nagin Nanda, EM

November 06, 2020
Original Application No. 78/2020(WZ)
SN
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Item No.06

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

Original Application No.78/2020(WZ)
1.A.No.123/2020 (WZ)

Nilesh Suresh Chavan ....Applicant(s)
Versus

State of Maharashtra & Ors. ....Respondent(s)

Date of Hearing: 29.04.2022

Matter stands adjourned to: 09.05.2022.

@
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Item No.11

(Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

Org. Application No. 78/2020(WZ)
I.A. No. 123/2020(WZ)

Nilesh Suresh Chavan

Versus

The State of Maharashtra & Ors

Date of hearing: 09.05.2022.

Matter stands adjourned to 22.07.2022.

Pagelof1l

....Applicant(s)

....Respondent(s)

(2
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Item No.13 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
(By Video Conferencing)

Org. Application No.78/2020(WZ)
I.A. No. 123/2020(WZ)

Nilesh Suresh Chavan Applicant(s)

Versus

The State of Maharashtra & Ors Respondent(s)

Date of hearing: 22.7.2022.
The matter stands adjourned to 13.09.2022.

@
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D/prasad2020/general folder/nilesh suresh chavahan. letter ‘33*{ / ¢ "I \.|
["'I‘l / /
N
T { 3URE, et A, VAT FHHI® 03U U-RU IR
e, AT, Teer-ureEay Email ID : collectorpalghar@gmail.com
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Frared feraRon Sell 2.

G SrEe 3t 9 o freter QT TegTor, WUl e, U1, arel, L urerEr
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] gt Wada STARET Akhada

3 T Wada fr-g Virhe

3 arst Wada ISAAT Ujjaini

g g Wada fisires Pinjal

y Tt Wada AT Dhabhon
g qgr Wada qTEET Pachghar
s grer Wada radiE Satronde
¢ T Wada Rt Shilittar

Q e Wada o Pik
0 qer Wada wigar Mandava
13 qrer Wada Hige Khedade
& T Wada e Ogada
13 qrer Wada A Parli

38 AT Wada gfacit Hhima Dahivali-Kumbhiste
4 ger Wada AT Amgaon
15 grer Wada TGS Kumdal
3 gz Wada g Ambhai
(74 Tzt Wada Heares Tilmal

19 arsr Wada ST Karanjpada
0 Trer Wada Sqeit Devali
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= gt Wada HIATTEIET Kolimsarovar
R arer Wada airdt Posheri
EE! grer Wada ' s Shele
® aer Wada P Guhir
™ 1T Wada FEuic Harsole
35 gzt Wada &S Kanchad
W Trer Wada IR Dhapad
¢ et Wada e Vaghote
38 T Wada T Dhadhare
30 et Wada Ciciccid Balivali
39 gt Wada et Galtare
R Tzt Wada AR Vaveghar
33 arsr Wada 19t Nane
3% e Wada gt Sange
" aer Wada THE Kalmbhe
m 3 arT Wada TS T Sonale Kuard
1 3 arEr Wada e Nishet
3¢ arer Wada foarest Pimproli
® grer Wada LI Moj
o gt Wada faerax Bilghar
21 arer Wada T Tuse
93 gt Wada TGS Varai Budruk
3 aet Wada TS TG Sonale Budruk
2% T Wada IE UE Varai Khurd
gy qer Wada e Avandhe
ug arer Wada Farset Chikhale
A0 grer Wada WA Savarkhand
8¢ greT Wada T Asnas
88 st Wada AT Abhitghar
4o Tier Wada TRIE Gaurapur
™ 4% Tt Wada i ed Goleghar
S T arsr Wada THET Kalmabhai
43 arer Wada LTS Devghar
4% aEt Wada g Devgaon
w4 arer Wada JTTTE Ambarbhui
4§ et Wada TR Bhudhavali
Yl arer Wada faremaet Bilavali
4 aeT Wada et Kati
4 greT Wada pE Gunj
g0 qier Wada B-ATEreT - Khaire Ambavali
g% T Wada Erei Varnol
g3 areT Wada SO Dongaste

AT TGHT (- WIS T AT - 13
JETATHT - FATTS A WA - §R
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FEATIATS T, TAIT T Ferarg GG Harerg 76t el aiwsier THiT ST.am.34ss (31) fmis 1o sifme 208t

| - A AN FRARCAT §rArd afidgane (Eco Sensitive Zone)  fmaranr siféregat aw arer @ wiwrer

AE. AT AT AT AE W AT AT ST A I
7 Ararer Mokhada FTLY Kashti

3 . wteeT Mokhada Hrares Kochale

3 wr@reT Mokhada sl Kiniste

8 Atersr Mokhada s Udhale

Y #HiweT Mokhada s Sawarde

§ wrEreT Mokhada arfig Vashind

© wrEreT Mokhada WY Gomghar
¢ wiemer Mokhada HATS Suryamal
g #iest Mokhada T Botoshi

10 Ararst Mokhada Gy Kurlod

2 areT Wada T Khupari

R geT Wada AT Lakhmapur
3 T Wada Feet Nehroli

¥ grer Wada Kieey Usar

! T Wada oI Kudus

g arer Wada TG Kuyalu

G asrT Wada JeTaelr Chendavali
¢ aer Wada gitoeew Abhitghar
R T Wada HIA Kambhare
%0 arst Wada TeaT Goleghar
13 g Wada s Chikhale
R aer Wada T Kone

23 e Wada T T Tea Kharivali Trafe Polbare
) arT Wada IS Harsole
¥4 arst Wada @ Tuse

15 aer Wada Tt Vilkos

o et Wada forardett Pimproli
¢ arer Wada TR Y Varai Khurd
i arer Wada TG D Varai Bhudurk
30 et Wada frereT Bilghar
2 awr Wada GO Devgaon
R qET Wada F Kasghar
33 asT Wada R Sonshiv
% Tier Wada Hisar Mandava
Y arsT Wada He Moj ]
3 gt Wada WA Savarkhand
s gt Wada R Sapronde |
¢ gt Wada PG Bavli

3¢ et Wada R Shirsad
30 arer Wada ' R Dahe

3 gier Wada titema Tilgaon
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TR qrer Wada e Gale

EE| areT Wada TR Sarshi

3% aer Wada fre Tilse

3 arEr Wada TS I Sonale Budruk

35 gt Wada TS TS Sonale Kuard

3 grer Wada FIAAEUAT Kolimsarovar

¢ Tt Wada et Shela

E Ter Wada qg Dhapad

Yo ger Wada FTEqaT-G TR Dahivali-Kumbhiste

21 T Wada ElTec Manivali

R grer Wada T Kalmabhe

23 grer Wada FqATS Kevnale

2% TEr Wada AT Akhada

8y Trer Wada TETAT Valvali

8% aer Wada It Ujjaini

o ger Wada -2 Virhe

% T Wada freme Pinjal

4% grer Wada Hites Mangrol

4o gz Wada TRl Dhadhara

43 ger Wada et Nishet

43 e Wada o Gargaon

43 g@r Wada = Pik

4y arer Wada Qe Parli

4y grer Wada Rretat Shilottar

4§ arer Wada JTHTS Varsale

St grer Wada arEt Paste

W@ qrer Wada e Sasne
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1o oRfirg-o3

TR R TREEE (T ) AALARGE A st o gt oo IQR)/wE ww.-w3/5%3 Remim
38/0%/30%¢ IR T ATARIG Eco Sensitive Zone frior avaramaes seamar gowd oA FIITEIGD YBTYT
it @Y SF. T-/A/ 503 Rt oto/ots/30%¢ H= ATHT FHTRVITRTTY @ aftwagaRmr ( Eco Sensitive
Zone) TS TR AU T AT T HIRATET ATCTHATAY AT Sevear mrarer ardt

AT AT AT AT TS AT AT AT I HST T
2 wtarar Mokhada T Kashti
R HiwmsT Mokhada P IEES Sawarde
3 witgraT Mokhada I Vashind
) Aremsr Mokhada RO/ g Gomghar/Dudhagaon
Y sramer Mokhada s Suryamal
g AT Mokhada FaATS Kevnale
" ArErer Mokhada A Amale
¢ #iemeT Mokhada ety Kurlod
% HraeT Mokhada et Botoshi
%0 Aemer Mokhada B Udhale
13 HrEmer Mokhada e Kiniste
e Hraret Mokhada Hares Kochale
3 areT Wada eTaet Chendavali
3 qreT Wada Hiaw Kambhare
3 arzr Wada mesaT Goleghar
g T1e1 Wada Eausiy Kapari
Y aret Wada gt Balivali
§ qrer Wada THEAA Kalmboli
o 7T Wada [ Vilkos
¢ arer Wada faieit Pimproli
g a1zt Wada TE Varai Khurd
%0 a1zt Wada TGP Varai Bhudurk
it areT Wada [ECETe Bilghar
L arst Wada TG Kasghar
13 qrer Wada TR Sonshiv
1 Tt Wada Higar Mandava
8y TreT Wada LiE Moj
13 Tzt Wada AT Savarkhand B
% Trer Wada Rz Shirsad
2¢ areT Wada Rt Tilse
8 =T Wada g Dhadhara
30 Trer Wada fgta Nishet
31 aret Wada TS g Sonale Budruk
R arer Wada TS WY Sonale Kuard
33 qreT Wada THIATHTRUIAT Kolimsarovar
38 arer Wada Sier Shela
W™ greT Wada 111 Dhapad
3% Tt Wada T T WIATS Vadvali Trafe Sonale
3 a1zt Wada T Kalambhe
3¢ arer Wada TGSt Akhada

Kv.u
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) qreT Wada Esec Valvali ¥
30 greT Wada ISAAT Ujjaini )
3 Trer Wada fa-2 Virhe
R greT Wada A Parli
33 Trer Wada qrEey Pachghar
3 arer Wada 3T Ogada
34 arer Wada wiEer Khodada
3% grer Wada e Tilmal
3 arer Wada Eic] Jale
3 grer Wada B Kuyalu
R et Wada itaeaT Abhitghar
Yo Trer Wada AT Bavali
21 arer Wada I Usar
g Trer Wada TR Sapronde
83 grer Wada BIH Kudus
4% grar Wada TTAT TG T Kharivali Trafe Polbare
Y arer Wada Tt Khupari
2E qrar Wada AT Lakhmapur
8 qre1 Wada el Nehroli
8¢ greT Wada Fawer Chikhale
8% qrer Wada T/ s Vijapur/Kona
Yo areT Wada ALt Sarshi
3 arer Wada ™ Tuse
43 areT Wada SCREL Pethrajani
43 arar Wada qraT Wada
48 arer Wada S ‘Gale
44 a1eT Wada e Harsole
g arer Wada IR Dahe
Yl arer Wada gTgae-pras Dahivali-Kumbhiste
< Trer Wada HITaelt Manivali
4% arer Wada A Sasne
5o Trer Wada IR Paste
52 areT Wada wA Sasne
g3 TreT Wada fuw Pik
%3 arsT Wada et Shilottar
58 grer Wada T Gargaon
&Y grET Wada ATHIES Varsale
5% arsT Wada Hires Mangrol
£l qrer Wada e Pinjal

ARG AR = WIS T W - 1R

T AT

- WHIS T W8T - gl
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List of activities prohibited or to be regulated within the Eco-sensitive Zone.~ All activities in the Eco
sensitive Zone shall be governed by the provisions of the Environment (Protection) Act, 1986 (29 of 1986), and
the rules made there under and be regulated in the manner specified in the Table below, namely:-

FEUTHATY T, AR & STy SR Fver =t faoeit aivtesior i .3m.3458 (31) R 10 sifmee
R0t IRIA ATTRT SYROATRTT $1rs) qRedeRer ( Eco Sensitive Zone)  gamamms arftrga wferedla Sae

TABLE
S.No. Activity Remarks
(1) (&) (3)

Prohibited

I

Commercial Mining, stone quarrying
crushing units.

Activities
(@) All New and exisfing (minor and major]
minerals), stone quarrying and crushing uni
ect except f;q

are prohibited with immediate eff

meeting the domestic needs of bona fide local
residents including doffing of earth for]
construction or_ repair of houses and for
manufracture. of country tiles or bricks fo
housing and for other activities.

(b} The mining operstions shall be carried out in
accordance ‘with the order of the Hon'bl
Supreme Court dated 04 August, 2006 in th
matter of T.N. Godavarman Thirumul
Vs, UOl in W.P,(C) No.202 of 1995
dated 21* April, 2014 in the matter of G
gglu;daﬁon Vs. UOI in W.P(C) No435 o

2 | Setting of industries causing pollution (Water,] NO new industries and expansion of existing

Arr, Soil, Noise, etc.). poliuting industries in the Eco-sensitive zone
shall be permitted. R
On!ﬁy non-polluting industries shall be allowed
within ESZ as per classification of Industries in
the Guidelines issued by Central Pollution
Control Board in February 2016, unless so
speciefied in this notification. In addition, non-
polluting cottage industries shall be promofed.

3 | Establishment of  major hydroelectric prohects, Pronibited I(except as otherwise provided) as per

applicable laws.

4 | Use or production or processing of any| Prohibited (except as otherwise provided) as per
hazardous substances. applicable laws.

Discharge of untreated effluents in natural| Prohibited (except as otherwise provided) as per]
water bodies or land area. applicable laws.

0 | Establishment of soild waste disposal site and/No new soild water disposal site_and waste
common incineration facility for soild and bic| treatment /processing facility of soild waste is
medical Waste permitted within Eco Sensifive Zone. Further

installation ~_of  common or individual
incineration facility for treatment of any form
of soild waste generated from industrial process
and health esiablishment /hospitals ~ etc. is|
Prohibited.

7| Establishment of Targe-scale commercial| Prohibited (excepi as olherwise rovided) as per
livestock and poultry farms by firms, corporate,| applicable l(aws eg(ccpl for mcetigg local needs.
companies.

& | detting up of saw mills. No new or expansion_ of_any existing saw.

B mills _ shall bg permitted w¥th|n lheg Eco-
sensitive Zone.

9 | Setting up of brick Kilns Prohibited (except as otherwise provided) as per|

applicable laws.

10| Use of polythene bags Frohibited tinder applicable Taws.

Idegulated Activiiies

1

Commercial establishment of hotels and resorts.

No new commercial hotels and resorts shall be
permitted within one kilcmeter of the boundary
of the Protected Arca or upto the extent of Eco-
sensitive Zone, whichever is nearer, except for
small temporary structures for Eco-tourism
activities;

Provided that, beyond one Kilometer from the
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boundary of the protected Area or upto th
extent of Eco-sensitive zone whichever
nearem all new tourist activities or expansion o
existing activities shall be in fonformity with th
Tourism Master Plane and guidelines as
applicable.

12

Construction activities (a) No New commercial construction of any
kind shall be permitted within one Kilom
from the boundary of the Protected Area or upto .
extent of the Eco-sensitive Zone whichever is
nearer:
Provided that, local people shall be permitte
to undertake construction in their l::mclp for thei
use including the activities listed in su
aragraph (1) of paragraph 6 as per fuildin
yelawa to meet the residential needs of the
local residents such as:
(i) Widerning and strengthening of existing road
citic amenities;
ii) Construction and renovation of infrastructure
d civic amenities;
iii)) Cottage industries including  villag
ndustries; convenience stores & local imentities
ugponing eco-tourism including home stays:

iv) Promoted activities listed in this Notification.
b? Provided further that the construction activity,

ated to small scale industries termed as White
atefory, not causing pollution shall be regulated
d kept at the minimum, with the prior]

hall be regulated as per the Zonal Master Plan.

13

Small scale non polluting industries, on polluting industrics termed as White
ategory as per classification of industries issued

the Central Pollution Control Board in

ebruary 2016 and non-hazardous, small-scale

nd service industry, agriculture, floriculture or

gro-based industry producing products from

indigenous materials from the Eco-sensitive Zone

hall be permitted by the compentent Authority.

14

Felling of Trees a) Lhere shall be no felling of frees on the forest
rovernment or revenues or private lands
ithout prior permission of the competent
uthority in the State Government. )
) The fellm%l of trees shall be regulated in
ccordance with the provisions of the concerned

Central or State Act and the rules made

thereunder.

15

Collection of Forest produce or Non-Timber egulated under applicable laws,
Forest Produce (NTEP).

16

crection of  elecirical_and _communicationRe ulated under applicable lTaws Underground|
towers and laying of cables and otherkab ing may be promoted,
infrastructures

I7

Infrastructure including civic amenities hall be done With mitigation measures, as per
pplicable laws, rules” and regulation and
vailable guidelines.

13,

Widening and strengthing of existing roads an hall be done with mitigation measures, as per]
construction of new roads. pplicable laws, rules™ and regulation  and|
vailable guidelines.

19

Protection of HilT STopes and river banks egulated under applicable laws.

20

Movement of vehicular Traffic at night. egulated Tor commercial purpose  under
pplicable laws.

21

Under taKing ofher activities related to rourismiRegulated under applicable Taws.
like ofver f?mg the ESZ area by not air ballon,
helicopter, drones, Microlites, efc.

22

e - .

ommunities along with dairy farming, [Fishin ractices may be permitted as
aquaculture and fisheries. 6 . g"ecomﬁenﬁed by gommf‘{tee head% by District
Collector / _District Level  Biodiversity
anagement Committee. Priority may be given

EnanF agriculture and horficulture practicesfermitted under applicablé laws Tor use of locals,
y local ¢

o local villages,




ey

: St
2o | Discharge of treated waste water/efiluents 1 discharge of reaied waste water/effluents
‘5; natural \%eater bodies or land area. hall be a\?;%ded to enter into the water bodies,
fforts to be made for récycle and reuse of
eated waste water. Otherwise the discharge of
ed waste water/effluent shall be regulated as
r applicable laws.
24 | Commercial exfraction of surface and gro ) The exfraction of surface water and gro
water ' ater shall be permitted only for bona fide
' gricultural use and domestic consumption of the|
yccupier of the land.
). Extraction of surface water and ground water,
or industrial or commercial use including the]
jount that can be extracted, shall require prior
mhttel"ltpermms:on from the concerned regulatory
ority,
c) No cale of surface water or ground water shall
._be permitted.
2> [ Open Well, Bore Well efc, Tor agriculture orjRegulated and the activity shouid be strictly
other usage. monitored by the appropriate authority.
26 | Solid Waste Management. egulated under applicable Taws.
27 | Introduction of Exotic species. egulated under applicable Taws.
28 | Eco-tourism activities egulatéd under applicable [aws.
29 | Vehicular Emissions egulated under applicable Jaws.
30 | Commercial use cf firewood. egulated under applicable Taws.
_ Promoied Activities
I | Rain water harvesting >hall be actively promoted.
32 | Organic farming. shall be actively promoted.
33 | Adoption of green technology Tor all actitifies [Shall be actively promoted.
34 Ctoiia_ge industries including village artisans,Shall be actively promoted.
ete.
35 | Use of renewable energy and clean fuels. 10 gaisédsolar lght, CNG, LPG etc. to be actively
romeoted.
36 | Agro-Forestry. hall be actively promoted,
37 | Use of eco-friendly transport. phall be actively promoted.
38 | Skill Development, - phali be actively promoted.
39 | Restoration of Degraded Land/ Forests/ Habitaf. Shall be actively promoted,
40 | Environmental Awareness. >hall be actively promoted.
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qrirE-oy

feelt aiuwster HaIE FLIMI4EE (31) FAiE 10 IhRE 2070
I AART VRO YA uftedemtae ( Eco Sensitive Zone)  gramaraad siftrgeT am avet @ Hremar
ATCEATdIeT FTART SetedT IETaT AT,

HE. ATTT AT AT AT WA AT AT A W T
3 Hiarer Mokhada BT Kashti

E Fraret Mokhada FITS Kochale

3 Hi@rer Mokhada el Kiniste

8 HrareT Mokhada IR Udhale
4 #remer Mokhada LIEES Sawarde
g sveTeT Mokhada qiaE Vashind
(® wrEmsT Mokhada AT Gomghar
¢ #raret Mokhada e Suryamal
g #remer Mokhada et Botoshi
3o Hemst Mokhada T Kurlod
? Tt Wada Ut Khupari
3 grer Wada FEHIYT Lakhmapur
3 e Wada et Nehroli
g arer Wada I Usar

4 grer Wada Bt Kudus
g areT Wada T4 Kuyalu
o arer Wada Sarasit Chendavali
¢ gt Wada CHE LR Abhitghar
g qrer Wada FEAR Kambhare
%0 arer Wada mSuT Goleghar
2 grer Wada e Chikhale
R g Wada Bacs Kone
3 e Wada FrrEet ab qiean Kharivali Trafe Polbare
18 arer Wada TS Harsole
14 areT Wada e Tuse
15 grer Wada IEGeact Vilkos
2 gt Wada faarett Pimproli
3¢ arer Wada TF &g Varai Khurd
% T Wada T TGP Varai Bhudurk
R0 arer Wada farerax Bilghar
3% grer Wada o Devgaon
R e Wada FHET Kasghar
3 qET Wada qERE Sonshiv
W greT Wada Higar Mandava
L arer Wada i Moj
% qrer Wada AT Savarkhand
Rl areT Wada TS Sapronde
¢ arRr Wada Tt Bavli
3% grer Wada R Shirsad
30 greT Wada i) Dahe
N arer Wada GiC e Tilgaon
R grer Wada s Gale




33 qreT Wada Esitelid Sarshi

3% greT Wada fow Tilse

3 arer Wada TATS g Sonale Budruk

3% =T Wada RIS Sonale Kuard

K e Wada FIATHERIET Kolimsarovar

¢ qsT Wada S¥err Shela

3% T Wada qg Dhapad

go arsT Wada ahsaeit-gin Dahivali-Kumbhiste

21 qEr Wada ATt Manivalj

83 8T Wada B Kalmabhe

93 arer Wada FAATS Kevnale

¥y Ter Wada maTeT Akhada
By qreT Wada EEEci Valyali

Bg T Wada AT Ujjaini

8l =T Wada g Virhe

g¢ qrer Wada e Pinjal

) areT Wada Higies Mangrol

Yo qeT Wada ST Dhadhara

42 T Wada et Nishet

43 gigr Wada o Gargaon _1
W =T Wada == Pik ,r
) arst Wada et Parli f
PO aEr Wada Rt Shilottar J
4§ s Wada WIS Varsale

St aeT Wada e -Paste ‘I
¢ arsr Wada e Sasne |

LS PR e ———.

T AT

THTTS T Fr - ¢
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oRfrg-of
VI H A (IS ) HALATQE AT ik O i wa 13(R)/9E .- 83/5%3 Reiw

1
)

3%/o%/30%¢ = arwT 3ywaReg Eco Sensitive Zone froior stvamameas gRamare el GERIT 364 SUIAREHE WBTqR
i+t e 3. -3/ AT/ 5l AT ote/ 0ls/30%¢ R ATHHT AWTRUATETAT 41314 Uity ( Eco Sensitive
Zong) ETd UTeY FTIGEAR T ST T HIGST AT FATARN Foed AT 1.

A7 AT AT AT FS WIET AT AT ESAT Wre 3

? #EmsT Mokhada T Kashti

R wrarsT Mokhada qras Sawarde

3 HreareT Mokhada qiree Vashind

g AtErer Mokhada T/ T Gomghar/Dudhagaon

Y ararer Mokhada A Suryamal

g Hraer Mokhada HIATS Kevnale

o HETeT Mokhada A Amale

¢ et Mokhada o Kurlod

Q Hr@rzr Mokhada Eiach Botoshi
20 wiret Mokhada TS Udhale

12 #remer Mokhada ot Kiniste

R Ftamer Mokhada TS Kochale

2 a1t Wada Tt Chendavali

3 a1eT Wada HiEAT Kambhare

3 aretr Wada Loty Goleghar

2 arer Wada Y Kapani

Y qreT Wada afeget Balivali

§ arer Wada FHIAT Kalmboli

o qrer Wada e Vilkos

¢ arer Wada Tooret Pimproli

? arer Wada T T Varai Khurd

%0 qrer Wada T T Varai Bhudurk

1% arer Wada faeaT Bilghar '

e qrer Wada FHEY Kasghar

23 arer Wada AR Sonshiv

34 qrer Wada Higar Mandava

1) arer Wada T Moj

35 Trer Wada TS Savarkhand

1S gzt Wada Rirars Shirsad

14 Trer Wada e Tilse

% qrer Wada FIEL Dhadhara

0 arzr Wada IESin Nishet

31 areT Wada TS TGP Sonale Budruk

3R arer Wada FTS T Sonale Kuard

33 arer Wada FHAHEUNGT Kolimsarovar B
3 arer Wada e Shela 5
3y areT Wada BILES Dhapad |
3 arzr Wada Tl T WA Vadvali Trafe Sonale 1
s argr Wada FEH Kalambhe




¢ areT Wada TATST Akhada
3% arer Wada TEget Valvali
30 arer Wada IAAT Ujjaini
3t TreT Wada fa-2 Virhe

R a1zt Wada A Parli

33 arer Wada qrEey Pachghar
3 arst Wada T Ogada
3 st Wada wsaT Khodada
3% arst Wada fremres Tilmal
e arst Wada T Jale

4 arer Wada TG Kuyalu
L areT Wada anifieay Abhitghar
%o TRT Wada ATTAT Bavali
93 g12T Wada IqT Usar

93 aret Wada ISR Sapronde
83 Tt Wada P Kudus
9y arer Wada TGHT 7% Tean Kharivali Trafe Polbare
8Y aret Wada T Khupari
8% areT Wada TG Lakhmapur
gL arer Wada FEeAr Nehroli
8¢ a1zt Wada et Chikhale
€ areT Wada Fsmg/astr Vijapur/Kona
4o arer Wada ieeiiy Sarshi

43 arer Wada o Tuse

43 e Wada TRt Pethrajani
43 gt Wada qTEr Wada

4% Ter Wada s Gale

4y arsT Wada F3TIC Harsole
4§ qrer Wada IR Dahe

Yl areT Wada Theaet-giia Dahivali-Kumbhiste
4 arer Wada LUECET Manivali
48 areT Wada R Sasne

go aret Wada TR Paste

52 arer Wada T Sasne

§3 areT Wada R Pik

£3 qrer Wada fyrettay Shilottar
54 13T Wada TR Gargaon
gY arsT Wada TS Varsale
g% arer Wada. Hidls Mangrol
gl qreT Wada firtres Pinjal

AR AN - WA T WA - R

T AR

AR T W - gl
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Che Gazette of India

EXTRAORDINARY
W [1—BUS 3—I9-|UF (ii)
PART IlI—Section 3—Sub-section (if)

iRt | WeRTivT
PUBLISHED BY AUTHORITY

w2250 7§ Towelt, gewfaart, soma 10, 2017/50&0T 19, 1939
No. 2250] NEW DELHI, THURSDAY, AUGUST 10, 2017/SRAVANA 19, 1939

aiawer, a7 A} FAay yiEdy @
aftrgEeT
7% faeeit, 10 ared, 2017
HLAL. 2566(%).— FafafT wrer sftgear, B =i s, wiror (@) affis, 1986
(1986 T 29) Ht €Tr 3 #¥ ITUT (2) F €T (v) ST & (xiv) T4T ITUTT (3) F w14 9f5a I9TY (1) 80
YET ARl B AR FL@ G, T FO T OGRIE S g, TG (@) Raw, 1986 ¥ fRAuw 5 F
iAW (3) F FYATTER, FTARTHTT F FHG F g wawida f 9wt & s 398 waf@a 20 &
draar § ; ol 7 e & ot & B oo wrey siftgEer o), v ardie ¥, S g afigsmr ae s
& T i wfat StrETTr Fr ey w1 & At §, w91 X ff aafd fr sy o 9 gww g
fa=e R st
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AT TR SAATEY ¥ TR RS €3 s ¥ -Fcais
R TR T Waat A 5 Y- eai®

w.d EIL LIRS
1 19° 26' 31.47" 3 73° 10° 59.55" ¢
2 19° 29' 07.17"S 73° 08' 46.00"
3 19° 32' 23.51"% 73° 07" 20.65" ¢
4 19° 33' 24.88" T 73° 05' 55.45" ¢
5 19° 37 27.85" % 73° 08' 58.51"
6 19° 42' 58473 73° 05 04.80" ¢
7 19° 46' 35.32"3 73° 11'46.16" g
8 19° 48' 14.83" 3 73°17'51.57"
9 19°45' 27.02" 3 73° 21" 14.29"
10 19° 45' 36.23" T 73°23'24.83" 7
11 19° 44' 14.04" 3 73° 24' 56.56"
12 19°42' 36.51"% 73° 26' 58.60" ¢
13 19° 39' 40.50" 3 73° 26' 51.40"
14 19° 36' 42.30" T 73° 24' 27.20" ¢
15 19° 31'05.67" ¥ 73°21'05.77" Y
16 19° 29' 10.96" 73° 22' 53.46" 7
17 19° 28' 07.06" ¥ 73°20'10.80"
18 19° 25'59.30"3 73° 14' 48.90"

FIAQT G STAATed 5 AR

wH ST LCUGRY
T 19° 31'01.89" % 73° 10' 29.48"
at 19° 37' 07.32" 9 73° 09' 41.31" Y
4t 19° 37' 08.54" S 73° 09' 40.80" T
& 19°47'47.52"3 73°18'18.24" ¢
g 19° 44' 50.11" T 73° 24' 17.08" [
TF 19° 35'58.78" % 73°21'42.20" ]
Eil 19° 25' 24,19" 3 73°17' 18.44" ¢
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ATART AT ST ¥ TR ALY S % Sraelar ST qrey Trred ATA 7 FAT

- o —_— o . sftftgw RS .
s AT

1 2 3 4 5

1 MEI RULER S ATELIL 19°32'49.89" 3 73°13'41.16" g
2 CIER S ATER qrad 19°31'39.42"3 | 73°14'11.35"Y
3 AMEYR LU EREIES 19°31'59.33"3 | 73°12'19.98°¢
4 LRSS LR TR 19°31'37.98"F | 73°1124.61"¢
5 RULEA R TR EEREIACH 19°31'55.04"F | 73°10'41.11"g
6 AMTEYT LLEL T 19°32'34.34"F | 73°121241"
7 ATEIT MR SRS 19°33'53.65"F | 73°1417.51"%
8 AT TR GEERS 19°32'55.78"F | 73°1533.38" Y
9 GRS ULEARS ardraret 19°34'09.42" ¥ | 73°12'49.23" Y
10 AMEIX ULER S LIEt) 19°32'28.47"F | 73°14'46.65"
11 ATEYT SUERSS RER 19°33'38,73"F | 73°13'27.98"Y

12 SUENLS UKL @R 19°3017.87"T | 73°14'05.77"¢
13 IEH N e qAE T 19°28'06.63"3 | 73°11'65.38'E
14 EE | AR FIEATE 19°29'39.10"3 | 73°1127.73"Y
15 RULEA R RULERS HIR 19°29'38.50"F | 73°13'40.41"
16 ATEIT AL et 19°2942.36" 7 | 73°12'32.65"g
17 IEHR ULEA RS T 19°28'57.77"F | 73°1253.58"
18 LR LLEARS LU 19°28'18.30°F | 73°16'07.27"
19 GIERES IERES Feara . 19°26'11.82"TF | 73°1449.97"Y
20 ATEYT AET TR T 19°25'22,98"F | 73°15'29.67"
21 SRS UERES arérarat i 19°24'40.00"3 | 73°16'36.83" Y
22 e3e fmeye a%ﬁ‘ﬁ? T | ygeoaa083s | 737174375
23 LERS LTSS arerire it 19°25'24.98"F | 73°1824.07" 7
24 ATER UER S EGELIER I 19°26'30.38"F | 73°1824.10"%
25 LIERR UERR CIEREIRIC 19°27'23.03"3 | 73°18'17.06'Y
26 SIERSY RLEAN ArEge 19°27'08.23"F | 73°14'34.31"
27 LR E LS 19°27'38.00'S | 73°17'00.03"
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MBI S 19°28'39.53"'T | 73°17'12.76" .

ATEYT FIAL 19°28'26.16"F | 73°17'34.30"Y

ATEIT STet . 19°27'51.27"3 | 73°20'06.76" ¢

MR FHaTL e 19°34'19.30"F | 73°11'10.09"

UERTS aare i, 19°28'29.86"T | 73°20'41.10" ¢

3t wﬁ? 19°27'33.03°3 | 73°21'58.73"Y

e ATGATET FrET. 19°28'33.26"F | 73°22'50.45"%
35 LGRS FETHa it 19°28'35.58"F | 73°2307.42"Y
36 arEye | e i 19°29'4548"3 | 73°20'07.82"7
37 AEHT 19°29'28.30'F | 73°19'36.46™
38 IERRY 19°3014.88"3 | 73°19'28.02°Y
39 ATEIT aEEt i 19°31113.71"S | 73°1913.71"Y
40 AMEIT Fd 19°31'47.30°3 | 73°19'49.46"Y
41 RLER S 19°32'27.50"3 | 73°19'29.56" 7
42 AULERNSS 19°28'39.93" ¥ 73°17'56.04" g
43 MLERES g 19°33'12.34" 9 73°14'29.38" 1
44 aER | AR TEEmE | 1993223913 | 73°18'34.29"
45 AR EIIERIE R 19°32'08.66"F | 73°20:20.13"Y
46 qITEIT 19°33'21.39"3 | 73°21'35.51" 7
47 MR 19°34'06.80"F | 73°22'00.30"
48 RUENSS 19°35'16.61" 73°22'58.35" §
49 RLERES 19°35'31.55" T 73°22'20.25" 1
50 argge | draredrst ié. 19°36'07.36"F | 73°22'55.85"
51 el ST B 19°38'44.73" T 73°19'12.27" 1
52 ATEIL 19°38'53.15"F | 73°17'08.25"7
53 T 19°36'12.42" T 73°21'44.28" ¢
54 RN 19°3617.76"3 | 73°21'13.03"Y
55 RUGKS 19°3548.17"F | 73°22'20.04"Y
56 RUERE 19°36'38,51"3 | 73°20'3543"Y
57 MLERSS 19°39'26.87"T | 73°15'54.59" ¢
58 AR AT 19°36'13.98"3F | 73°2310.75"Y
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59 IMEYT SLERES ofirer it 19°37'58:34" T | 73°24'45.49"Y
- 60 SRS LR S RS 19°40'12.04" T 73°23'22.52" ¢
61 SR ALK EERER 19°39'06.23"F | 73°22'30.82"Y
62 LGRS RUERES AT . 19°41'32.20"F | 73°27'33.03'E
63 agYe | T areEre 19°43'36.44"F | 73°23'06.48" T
64 LIEKES T Frerer fié 19°43'40.10"F | 73°25'49.29"
65 ATEIX YT Frrerer G 19°44'10.89"3F | 73°25'04.91" Y
66 IERES HrETET I i 19°45'11.78"F | 73°24'36.64" T
67 AR AR qar 19°42'00.17"3 | 73°22'28.91" g
68 R ATEYT TR 19°45'33.95"F | 73°22'41.38"g
69 MFI eI T i, 19°46'00.99"F | 73°21'56.61" T
70 RN S RUENES qm™TE 19°45'28.27" 3 73°20'48.68" g
7 EEEAY T gt 19°34'18.56" 73°06'32.76"
72 SUER S RUEKSS FEH 19°35'29.26" ¥ 73°06'17.53" g
73 SRS AEIL LR 19°36'07.41"3 | 73°07'10.60"Y
74 RUERES SUERAS IAT 19°31'30.54" 3 | 73°07'13.15"Y
75 ATEYT UGS q 19°32'07.09"% | 73°05'59.07" Y
76 ULER S SRS LRIE 19°33'18.71"F | 73°11'32.10"Y
77 SUERSS YT EIRECIC 19°34'13.32"3 | 73°11'46.64"
78 RIS AT ECICA T 19°35'04.62" T 73°10'05.67" 4
79 AT LA FHATC 19°34'19.02"% | 73°11'09.84" Y
80 aER AEIL AT 19°36'06.45" ¥ | 73°08'54.13" Y
81 e LUER RN Hrarer 19°36'11.26"3 | 73°07'45.81" Y
- 82 ULER S LUERES F 19°37'08.33"3F | 73°08'08.12" Y
83 LR METE Qrrardy 19°33'24.80"F | 73°05'24.70"Y
84 AEIT MUER RS FALGE] 19°40'20.73"3 | 73°09'41.41"Y
85 UERES RULER S o 19°37'43.86"3 | 73°09'45.38"Y
86 ATEIL ATRIT CIEETES 19°38'33.70" ¥ 73°10'53.78" ¢ _
87 SUERSS ATEYT Fraret 19°38'15.3¢" T | 73°10'53.78"
88 SUER UEHAS G Y 19°37'31.49"F | 73°1228.64"Y
89 LIERES SUERSS TRF T, 19°38'32.29"F | 73°1148.78" 7Y
90 SIER S SRS [EERES 19°38'10.01" ¥ 73°13'24.60" T
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91 LGRS SUER N Lata 19°33'40.70" I 73°08'18.63" g
92 Rl =TT FAIT 19°39'43.19"3F | 73°12'13.47" ¢
93 ULER LS LUERES Hfi 19°40'06.46"F | 73°11'15.33" 7
84 RULERES SUERTS AAAT 18°42'00.50" ¥ 73°12'34,13" ¢
95 Mg AEYL et 19°38'03.88"3F | 73°12'52.78"Yg
96 LRSS fMRIX qraEs 19°36'15.38" 3 73°09'03.31" g
97 UGS LA S JIUAL 19°31'43.04" 73°06'36.17" 4
98 LRSS MERS CEEi) 19°34'39.19" % | 73°09'25.79" 9.
99 MEIL M Hreamr 19°39'20.80" 3 73%i2'01.19"
100 TR BT =Ty | 19°41'05.11"3 | 73°10'32.79"Y
101 RLEES ATeT ety 19°33'40.61" 73°09'20.45" 1
102 ALK S RUENSS T 19°39'25.80" ¥ 73°09'51.79" ¢
103 AT SULER RS LI 19°37'40.86"F | 73°09'16.24" Y
104 AEIT AMER e 19°39'04.60"T | 73°12'36.48" Y
105 MEIL RUER N HATT a5 19°38'33.13"F | 73°13'54.66" Y
106 LIRS MLERES ICIE el 19°38'59.30" ¥ 73°14'05.98" ¢
107 RSN ALK F. AU 19°40'58.15" 73°14'43.00" 7
108 SRS MIERES {rer 19°40'21.63" ¥ 73°13'44.31"
109 AT RLERAS LI 19°40'29.15" ¥ 73°13'04.83" 1
110 SUER S RUEAS ryvEea 19°42'13.50"S | 73°10'53.93"7
11 AUERSS SUENES HTraTeT 16°42'23.52" 3 73°97.02" ¢
112 MEIT RUERSS AT 19°39'36.21" 3 73° 15'01.14" 7
113 LRSS LRSS FaAT 19°47'58.32" 3 73°16'57.48" 7
114 AT RULER S q@zT 19°47'58.32" 9 73°16'57.48"
115 RUENTS AT FTRTEAT 19°48'30,02"3T | 73°16'14.84" ¢
116 AEIL AT I=AT 19°47'13.51" 3 73°15'0247"
117 MIEKES RUERES CiEcS 19°40'29.15"F | 73°13'04.83"Y
118 AL RUENES e 19°46'12.90" 3 | 73°11'3843"7
119 AT RUERRS AT 19°45'23.19"F | 73°1345.68"q
120 RUENSS MR gTaTRT 19°40'4.81" 9 73°15'14.97" ¢
121 RULEKES ATEYT Fiage 19°39'32.25" T 73°15'41.25" ¢
122 SUERSN RUESRS T 19°44'49.68" T 73°12'25.22" ¢



\h-‘ .

* 8 [am [1-av8 3(ii)]

219

HIE F TR ¢ FAHERT

123 AT SULER S = 19°43'56,61" T 73°09'57.09" T
124 LT ARIE Tt 19°42'35.28"F | 73°1537.57"Y
125 MLER S SUERSS ffiedigt 19°44'14.75"T | 73°1047.75"'Y.
126 AEL RUERS T 19°45'38,33" 3 73°14'6.10" ¢
127 LRSS AT THY 19°43'30,13"F | 73°09'01.20" ¢
128 MUK AEIL A 19°43'00,00"T | 73°08'10.04"Y
129 TER Hrarar et 19°48'29.27"3 | 73°23'51.26"¢
130 GRS ULERES g 19°48'42.49"F | 73°23129.69"Y
131 zra A Y 190 29'22.79" | 73° 10'26.52"
132 T ERRS HEag 190 28'51.59" | 73° 10' 04.84"
133 AEIX I Hrearet 190 29'13.30" | 73° 08' 42.16"
134 ML SUEARS LERL 190 28' 51.68" 73°10' 05.17"
135 LGRS LIRS ¥y 19027'34.59" | 73012 15.40"
136 e st aAraTet 190 25'18.81" | 73° 13'17.40" -
137 AL UER S LRI 19° 30" 52,04 730 08' 59.21"
138 RUERSY RUER N AT 19° 30' 27.46" 73°08' 17.38"
139 IGATS GRS LR e 190 30' 40.71" 730 10' 01.78"
140 LIRS AER R 19° 28" 49.28" 73° 07" 06.40"
141 AL AR FCATA 190 27" 55.42" 73° 08' 01.05"
142 L AER T 190 27" 51.23" | 73°09' 05.60"
143 GRS LEA S qaT 19027 22.08" | 78°12'02.73"
144 LRSS AT RLEELR S 190 27" 44.17" 730 10' 26.20"
145 AEIT gL Hgge 19°25'1575" | 73°11'42.06"
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5. ggtaeer garaTe fafoor sfdgser, 2006 F @i s arelt afefafat fr @i F wmet v
FqIHer | 2 O T9F SEY F T A IS o smawa £

6.  TETE FHTHTT FAgior AfgeAT, 2006 F wsfiw 7 s At wiafaiiat f wfrar F wwat v
WA | X TH TIF TG 5 €9 § ITAE (H AT T4 4 |

7. wabecr (dee ) sffaw, 1986 6 awr 19 ¥ siftr oo i w8 Rreradt 1 v |
S vy gy faaT |

MINISTRY OF ENVIORNMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 10th-August, 2017

S.0. 2566(E).— The following draft of the notification, which the Central Government proposes
to issue in exercise of the powers conferred by sub-section (1), read with clause (v) and clause (xiv) of
sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) is
hereby published, as required under sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, for
the information of the public likely to be affected thereby; and notice is hereby given that the said drait
notification shall be taken into consideration on or after the expiry of a period of sixty days from the date
on which copies of the Gazette containing this nofification are made available to the public;

Any person interested in making any objections or suggestions on the proposals contained in the
draft notification may forward the same in writing, for consideration of the Central Government within the
period specified above to the Secretary, Ministry of Environment, Forest and Climate Change, Indira
Paryavaran Bhawan, Jorbagh Road, Aliganj, New Delhi-110003, or send it to the e-mail address of the

Ministry at eszmef@nic.in.
Draft Notification

_ WHEREAS, the Tansa Wildlife Sanctuary, District Thane lies between Longitudes 73°10’ 00"
to 73° 25’ 00” N and Latitudes 19° 25’ 00" to 19° 50’ 00” in Shahapur,Wada and Mokhada taluka of
Thane district of Maharashtra State and extends over an area of 304.81 square kilometers;

AND WHEREAS, the leopard (panther pardus) is the species of vital importance in Tansa
Wildlife sanctuary, besides some of the most endangered species like Rusty-Spotted Cat, Jungle Cat,
Small Indian Civet, Common Palm Civet, Mouse deer, Indian Rock Python, Rat Snake, Indian Cobra,
Russel’s Viper, Checkered keelback, Common monitor, etc., are also found in this Sanctuary;

AND WHEREAS, the area has a very high floral diversity and supports large number of habitat
Ain (Terminalia alata/var-tomentosa), Ashi (Morinda pubescens), Amba (Mangiferia indica), amati
(Wavding) (Embelia (sjeriam-cottam), Anjani (Memecylon umbellatwn), Apta (Bauhinia retusa), Asna
(Bridelia retusa), Arjunsadada (Zerminalia arjuna), Athroon (Kakar-Bhekal) (Flacowtia ramontchi
(Synflacourtia indica)), Avali (Phylianthus emblica), Babul (dcacia nilotica varindica), Bel (Aegle
marmelos), Bakula (Mimusops elengi), Bava (Bhava) (Cassia fistula), Beheda (Terminalia bellirica),
Bhendi (Thespesia populnea), Bhoma (Glochidion ellipticum), Bhokar(Shelute) (Cordia Dichotoma),
Bhor Jambhul (4dmeania baccifera), Bhutkesh(Lawset) (Mussaenda frondasa), Bhitia (Alan or Bhutaksha)
(Cassine glauca), Biba (Semecarpus anacardium), Bibla (Prerocarpus marsupium), Bondara
(Lagerstroemia parviflora), Bor (Ziziphus jujube) (Synziziphus mawritiana), Chambuli (Bauhinia vahili),
Chanda,Chandva (Macaranga peltate), Char,Charoli (Buchanania lanzan), Chera (Erinoicarpus
nimmonif), Chinch (Tamarindus indica), Dandoshi (Daloergia lanceaolaria), Daowas(Dahivel) (Cordiu
macleedii), Datir (Ficus heterophylla), Dhaman (Grewia tilliaefolia), Dhavada (Ancgeissus latifoliu),
Dikemali (Gardenia resinifera), Gol (Trema orientalis), Hed (Adina cordifolia), Hirda (Terminalia
chebula), Jamba (Xylia xylocarpa), Jambul (Syzygium ciminii), Kadvai (Hymenodictyon orixerse), Kakad
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(Garuga pinnata), Kondal (Sterculia Urens), Karambel (Dillenia Pentagyna), Karlilimb(Kadilimb)
(Murraya koenigill) are also found in this Sanctuary; '

AND WHEREAS, the area has found some avi-faunal Little Grebe, Cormorant, Indian Shag, Little
Cormorant, Darter, Pond Heron, Cattle Egret, Large Egret, Little Egret, Night Heron, Chestout Bittern,
Painted Stork, Openbill Stork, Whitencked Stork, Blacknecked Stork, Black Ibis, Glossy Ibis, Spoonbill,
Lesser Flamingo, Lesser Whistling Teal, Pintail, Common Teal, Spotbill Duck, Mallared, Gadwal, Wigeon,
Garganey, Shoveller, Common Pochard, White-Eyed Pochard, Cotton Teal, Comb Duck, Blackwinged Kite,
Black Kite, Blackeared Kite, Brahminy Kite, Shikra, Sparrowhawk, White-eye buzzard Eagle, Bonelli's
Eagle, Eastern Steppe Eagle, Tawny Eagle, Palla’s Fishing Eagle, Indian Longbilled Vulture, Indian

‘Whitebacked Vulture, Marsh Harrier, Montagu's Harrier, Pale Harrier, Crested Serpent Eagle, Peregrine

Falcon, etc.

AND WHEREAS, it is necessary to conserve and protect the area around the protected arca of
Tansa Wildlife Sanctuary as Eco-sensitive Zone-from ecological and environmental point of view and to
prohibit industries or class of industries and their operations and processes in the said Eco-sensitive Zone,

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) read with and
clause (v) and clause (xiv) of sub — section (2) of section 3 of the Environment (Protection) Act, 1986 (29,
of 1986) and sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, the Central Government
hereby notifies the extent ranging between 600m - 9.5 Km from the boundary of the protected area of the
Tansa Wildlife Sanctuary in the State of Maharashtra as the Eco-sensitive Zone (herein after called as the
Eco-sensitive Zone), namely:- .

1.Extent and boundaries of Eco-sensifive Zone.- (1) The said Eco-sensitive Zone would cover an area of
625.30 Sq.Km. in Thane District of Maharashtra State consisting of Forest area of 303.25 sq km and non-
forest area of 322.046 sq km including 145 villages. The Eco-sensitive zone extends from 600m to 9.5 km
from the boundary of Tansa Wild life Sanctuary. The development blocks of District Thane which were
included in ESZ around Tansa Wildlife Sanctuary are Shahapur, Bhiwandi, Wada and Mokhada.

(2) The list of geo co- ordinates of the Eco Sensitive Zone is appended as Annexure-IL

(3) Eco-sensitive Zone is bounded by the forests and private area of Shahapur Forest Division on
Eastern side, by Thane Division on Southern side and Jawhar Division on Western and Northern
sides. The map of the Sanctuary along with the proposed Eco-sensitive Zone is appended as
Annexure I-A and Annexure I-B.

(4) the Tehsil wise area included in proposed Eco-sensitive Zone is as given under:

Name of Tahsil Area of Eco-Sensitive Zone
Shahapur 328.775 sq.km.
Bhiwandi 36.953 sq.km.
Mokhada 53.407 sq.km.
Wada 206.165 sq.km
Total 625300 Sqg.km.
(5)The list of the villages falling within the Tansa Eco-sensitive Zone is appended as Annexure-

IIL

-2. Zonal Master Plan for the Tansa Eco-sensitive Zone. — (1) The State Government shall, for the

purpose of the Eco-sensitive Zone prepare, a Zonal Master Plan, within a period of two years from the date
of publication of final notification in the Official Gazette, in consultation with local people and adhering to
the stipulations given in this notification for consideration and approval of the Competent Authority in the
State Government.

(2) The Zona! Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such
manner as is specified in this notification and also in consonance with the relevant Central and State laws
and the guidelines issued by the Central Government, if any. The Zonal Master Plan shall be approved by the
Competent Authority in the State Government.




& -

22 THE GAZETTE OF INDIA : EXTRAORDINARY [PART IT—SEC, 3(iDL; ~

(3) The Zonal Master Plan shall be prepared in consultation with the following State Departments, for
integrating the ecological and environmental considerations into the said plan namely:-

(i) Environment;

(ii) Forest and Wildlife;

(iii) Agriculture;

(iv) Revenue;

(v) Urban Development;

(vi) Tourism;

(vii) Rural Development;

(viii) Irrigation and Flood Control;

(ix) Municipal;

(x) Panchayati Raj;

(xi) Maharashtra State Pollution Control Board; and.

(xii) Public Works Department.

(4) The Zonal Master Plan shall not impose any restriction on the approved existing land use, infrastructure
and activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement
of all infrastructure and activities to be more efficient and eco-friendly.

(5) The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water
bodies, management of catchment areas, watershed management, groundwater management, soil and
moisture conservation, needs of local community and such other aspects of the ecology and environment that
need attention,

(6) The Zonal Master Plan shall demarcate all the existing worshipping places, village and urban settlements,

_types and kinds of forests, agricultural areas, fertile lands, green area, such as, parks and like places,
horticultural areas, orchards, lakes and other water bodies and also with supporting maps. The Plan shall be
supported by Maps giving details of existing and proposed land use features.

(7) The Zonal Master Plan shall regulate development in Eco-sensitive Zone as to ensure Eco-friendly
development for livelihood security of local communities.

(8) The Zonal Master Plan shall be-a reference document for the Monitoring Committee for carrying out its
functions of monitoring vide the provisions of this notification.

3. Measures to be taken by State Government.- The State Government shall take the following measures
for giving effect to the provisions of the final notification, namely:-

(1) Land use- Forests, horticulture areas, agricultural areas, parks and open spaces carmarked for
recreational purposes in the Eco-sensitive Zone shall not be used or converted into areas for major
commercial or industrial activitics. Such areas shall be clearly defined in the Zonal Master Plan along with
maps.

Provided that the conversion of agricultural and other lands within the Eco-sensitive Zone may be
permitted on the recommendation of the Monitoring Committee, and with the prior approval of the
competent authority under Regional Town Planning Act and other rules and regulations of Central/State
Government as applicable, to meet the residential needs of the local residents, and for the activities listed in
~ column (2) of the Table in paragraph 4, namely:-

(i) Eco Friendly cottages for temporary occupation of tourists such as tents, wooden houses, etc. for
eco-friendly tourism activities;

(i) Commercial water resources including ground water harvesting;
(iii) Fencing of existing premises of hotels and lodges;
(iv) Widening and strengthening of existing roads and construction of new roads;

(v) Small scale industries not causing pcllution:
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Provided further that no use of tribal land shall be permitted for commercial and industrial
development activities without the prior approval of the of the competent authority under Regional Town
Planning Act and other rules and regulations of State Government and without compliance of the provisions
of article 244 of the Constituticn or the law for the time being in force, including the Scheduled Tribes and
other Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006 (2 of 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be
corrected by the State Government, after obtaining the views of Monitoring Committee, once in each case
and the correction of said error shall be intimated to the Central Government in the Ministry of Environment,

Forest and Climate Change:

Provided also that the above correction of error shall not include change of land use in any case
except as provided under this sub-paragraph. ’

Efforts shall be made to reforest the unused or unproductive agricultural areas with afforestation and
habitat restoration activities.
(2) Natural water bodies.- The catchment areas of all natural springs/rivers/ channels shall be identified and
plans for their conservation and rejuvenation shall be incorporated in the Zonal Master Plan.

(3) Tourism/Eco-Tourism.- (a) All new eco-tourism activities or expansion of existing tourism activities
within the Eco-Sensitive Zone shall be as per the Tourism Master Plan for the Eco-sensitive Zone.

(b) The Eco-Tourism Master Plan shall be prepared by Department of Tourism in consultation with State
Departments of Environment and Forests,

(c) The Tourism Master Plan shall form a component of the Zonal Master Plan.

(d) The activities of eco-tourism shall be regulated as under, namely:-

(i) no new construction of hotels and resorts shall be allowed within 1 kilometre from the boundary
of the Wildlife Sanctuary or upto the extent of the ESZ whichever is nearer. However, beyond the distance
of 1 kilometre from the boundary of the Wildlife Sanctuary till the extent of the Eco-sensitive Zone, the
establishment of new hotels and resorts shall be allowed only in pre-defined and designated areas for Eco-
tourism facilities as per Tourism Master Plan.

(i) all new tourism activities or expansion of existing tourism activities within the Eco-sensitive
Zone (beyond 1 kilometre) shall be in accordance with the guidelines issued by the Central Government in
the Ministry of Environment, Forest and Climate Change and the eco-tourism guidelines issued by National
Tiger Conservation Authority (as amended from time to time) with emphasis on eco-tourism;

(iii) Until the Zonal Master Plan is approved, development for tourism and expansion of existing
tourism activities shall be permitted by the concemed regulatory authorities based on the actual site specific
scrutiny and recommendation of the Monitoring Committee and no new hotel /resort or commercial
establishment construction is permitted within ESZ area. .

(4) Natural Heritage.- All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool
reserve areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides, cliffs, etc.

_shall be identified and a heritage conservation plan shall be drawn up for their preservation and conservation

as a part of the Zonal Master Plan. -

(5) Man- made Heritage Sites.- Buildings, structures, artefacts, areas and precincts of historical,
architectural, aesthetic, and cultural significance shall be indentified in the Eco-sensitive Zone and heritage
conservation plan for their conservation shall be prepared as part Zonal Master Plan.

(6) Noise Pollution.- Prevention and Control of noise pollution in the Eco-sensitive Zone shall be complied
with in accordance with Noise Pollution (Regulation And Control) Rules, 2000 under the Environment
(Protection) Act, 1986 and amendments thercto. .
(7) Air Pollution.- Prevention and control of air pollution in the Eco-sensitive Zone shall be complied with
in accordance with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981)
and rules made thereunder and amendments thereto.

(8) Discharge of Effluents.- Discharge of treated effluent in Eco-sensitive Zone shall be in accordance with
the provisions of the General Standards for Discharge of Environmental Pollutants covered under the
Environmental (Protection) Act, 1986 and rules made thereunder or standards stipulated by State
Government whichever is more stringent.




224

i . .
-

24 THE GAZETTE OF INDIA : EXTRAORDINARY [PART [I—SEC. 3(ji%) -

(9) Solid Wastes.- Disposal and Management of solid wastes shall be as under:-

(a) The solid waste disposal and management in Eco-sensitive Zone shall be carried out in
accordance with the Solid Waste Management Rules, 2016 and published by the Government of India in the
Ministry of Environment, Forests and Climate Change vide notification number 8.0. 1357 (E), dated 8th
‘April, 2016 as amended from time to time;

- (b) the inorganic material may be disposed in an environmental acceptable manner at site identified
outside the Eco-sensitive Zone;

{c)no burning or incineration of solid wastes and establishment of landfills shall be permitted in the
Eco-sensitive Zone,

(10) Bio Medical Wastes.- Bio medical waste management shall be as under:

(2) The bio-medical waste disposal in the Eco-sensitive Zone shall be carried out in accordance with
the Bio-Medical Waste Management Rules, 2016 published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide Notification number GSR 343 (E), dated the 28th March,
2016 as amended from time to time.

(b) No common treatment facility or incineration shall be permitted within the Eco Sensitive Zone.

(11) Plastic Waste Management.—- The Plastic Waste Management in the Eco-sensitive Zone shali be
carried out as per the provisions of the Plastic Waste Management Rules, 2016 published by the Government
of India in the Ministry of Environment, Forest and Climate Change vide notification number G.S.R. 340(E),
dated the 18th March, 2016, as amended from time to time.

(12) Construction and Demolition Waste Management.- The Construction and Demolition Waste
-Management in the Eco-sensitive Zone shall be carried out as per the provisions of the Construction and
Demolition Waste Management Rules, 2016 published by the Government of India in the Ministry of
Environment, Forést and Climate Change vide notification number G.S.R. 317(E), dated the 29th March,
2016, as amended from time to time.

(13) Electronic Waste.- The Electronic Waste (E-Waste) Management in the Eco-sensitive Zone shall be
carried out as per the provisions of the E-Waste Management Rules, 2016 published by the Government of
India in the Ministry of Environment, Forest and Climate Change and as amended from time to time.

(14) Vehicular Traffic.- The vehicular traffic movement shall be regulated in a habitat friendly manner and
'specific provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the
Zonal Master plan is prepared and approved by the Competent Authority in the State Government, the
Monitoring Committee shall monitor compliance of vehicular movement under the relevant Acts and the
rules and regulations made thereunder.

(15) Vehicular Pollution.- Prevention and control of Vehicular Pollution shall be complied with in
accordance with applicable laws. Efforts to be made for use of cleaner fuel for example CNG, LPG, etc.

(16)' Industrial Units.- (@) On or after the publication of this notification in the Official Gazette, no new
polluting industries shall be allowed to be set up within the Eco-sensitive Zone.

; (b) Only non-polluting industries shall be allowed within ESZ as per classification of Industries in
* the Guidelines issued by Central Pollution Control Board in February 2016, unless so specified in this
notification,
(17) Protection of Hili Slopes.- The protection of hill slopes shall be as under:

(a) The Zonal Master Plan shail indicate areas on hill slopes where no construction shall be
permitted.

(b) No construction on existing steep hill slopes or slopes with a high degree of erosion shall be
permitted,
4, List of activities prohibited or to be regulated or promoted within the Eco-sensitive Zone.- All
activities in the Tansa Wildlife Sanctuary, Maharashtra are being governed by the provisions of the Wildlife
(Protection) Act, 1972 (Act 53 of 1972 and rules framed thereunder) and activities within the ESZ shall be

governed under the provisions of Environment (Protection) Act, 1986 (29 of 1936) and the rules made
thereunder, and be regulated in the manner speciﬁ;d in the Table below, namely:-
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TABLE

Sl No.

Activities

Remarks

1)

2)

(3)

Prohibited Activities

Commercial Mining, Stone Quarrying
and Crushing units.

(@) All new and existing (minor and major minerals),
stone quarrying and crushing units are prohibited
with immediate effect except for meeting the
domestic needs of bona fide local residents including
digging of earth for construction or repair of houses
and for manufacture of country tiles or bricks for
housing and for other activities.

(b) The mining operations shall be carried out in
accordance with the order of the Hon'ble Supreme
Court dated 4" August, 2006 in the matter of T.N.
Godavarman Thirumulpad Vs. UOI in W.P(C)
No.202 of 1995 and dated 21™ April, 2014in the
maiter of Goa Foundation Vs. UOI in W.P.(C)
No.435 of 2012.

Setting of industries causing pollution

(Water, Air, Soil, Noise, efc.).

No new irdustries and expansion of existing
polluting industries in the Eco-sensitive zone shall be
permitted.

Only non-polluting industries shall be allowed within
ESZ as per classification of Industries in the
Guidelines issued by Central Pollution Control Board
in February 2016, unless so specified in this
notification, In addition, non-polluting cottage
industries shall be promoted.

Establishment of major hydroelectric

projects.

Prohibited (except as otherwise provided) as per
applicable laws,

Use or production or processing of any
hazardous substances.

Prohibited (except as otherwise provided) as per
applicable laws.

Discharge of untreated effluents in
natural water bodies or land area.

Prohibited (except as otherwise provided) as per
applicable laws

Establishment of solid waste disposal
site and common incineration facility
for solid and bio medical waste

No new solid waste disposal site and waste
treatment/processing facility of solid waste is
permitted within Eco sensitive zone. Further
installation of common or individual incineration
facility for treatment of any form of solid waste
generated from industrial process and health
establishment/hospitals etc. is Prohibited. ’

Establishment of large-scale
commercial livestock and poultry
farms by firms, corporate, companies.

Prohibited (except as otherwise provided) as per
applicable laws except for meeting local needs.

Setting of new saw mills.

No new or expansion of existing saw mills shall be
permitted within the Eco-sensitive Zone.

Setting up of brick kilns,

Prohibited (except as otherwise provided) as per
applicable laws

10.

Use of polythene bags.

Prohibited under applicable laws.

Regulated

Activities

11,

Commercial establishment of hotels
and resorts.

No new commercial hotels and resorts shall be
permitted within one kilometre of the boundary of the
Protected Area or upto the extent of Eco-sensitive
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zone, whichever is nearer, except for small temporary
structures for Eco-tourism activities:

Provided that, beyond one kilometre from the
boundary of the protected Area or upto the extent of
Eco-sensitive zone whichever is nearer, all new
tourist activities or expansion of existing activities
shall be in conformity with the Tourism Master Plan
and guidelines as applicable.

Construction activities

No new commercial censtruction of any kind shall be
permitted within one Kilometre from the boundary of
the Protected Area or upto extent of the Ece-sensitive
Zone whichever is nearer:

Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities listed in sub paragraph (1) of
paragraph 6 as per building byelaws to meet the
residential needs of the local residents such as:

(i) Widening and strengthening of existing roads and

construction of new roads;

(ii) Construction and rencvation of infrastructure and
civic amenities:

(iii) Cottage industries including village industries;
convenience stores & local amenities supporting eco-
tourism including home stays; and

(iv) Promoted activities listed in this Notification.

(b) Provided further that the construction activity
related to small scale industries termed as White
Category, not causing pollution shall be regulated
and kept at the minimum, with the prior permission
from the competent authority as per applicable rules
and regulations, if any.

(c) Provided also that beyond one kilometre it shall
be regulated as per the Zonal Master Plan.

&5

Small scale non polluting industries.

Non polluting industries termed as White Category as
per classification of industries issued by the Central
Pollution Control Board in February 2016 and non-
hazardous, small-scale and service industry,
agriculture, floriculture, horticulture or agro-based
industry producing products from indigenous
materials from the Eco-sensitive Zone shall be
permitted by the competent Authority.

14.

Felling of Trees

() There shall be no felling of trees on the forest or
Government or revenue or private lands without prior
permission of the competent authority in the State
Government.

(b) The felling of trees shall be regulated in
accordance with the provisions of the concerned
Central or State Act and the rules made thereunder.

15,

Collection of Forest produce or Non-
Timber Forest Preduce (NTFP).

Regulated under applicable laws.

160

Erection of electrical and
communication towers and laying of
cables and other infrastructures

Regulated under applicable laws Underground
cabling may be promoted.
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17 Infrastructure including civic | Shall be done with mitigation measures, as per
amenities applicable laws, rules and regulation and available

guidelines, .

18. Widening and  strengthening of | Shall be done with mitigation measures, as per
existing roads and construction of new | applicable laws, rules and regulation and available
roads. guidelines.

19. Protection of Hill Slopes and river | Regulated under applicable laws
banks

20. Movement of vehicular traffic at night. [ Regulated for commercial purpose under applicable

" | laws.

21, Under taking other activities related to | Regulated under applicable laws
tourism like over flying the ESZ area
by hot air balloon, helicopter, drones,

Microlites, etc.

22, Ongoing agriculture and horticulture | Permitted under applicable laws for use of locals.
practices by local communities along | Fishing practices may be permitted as recommended
with dairy farming, aquaculiure and | by committee headed by District Collector _ /
fisheries, District  Level  Biodiversity =~ Management

Committee. Priority may be given to local villages.

23. Discharge  of  treated  waste | The discharge of treated waste water/effluents shall
water/effluents in natural water bodies | be avoided to enter into the water bodies. Efforts to
or land area, be made for recycle and reuse of treated waste water,

Otherwise the discharge of treated waste
water/effluent shall be regulated as per applicable
laws, '

24. Commercial extraction of surface and | ) The extraction of surface water and ground water
ground water * | shall be permitted only for bona fide agricultural use

and domestic consumption of the occupier of the
land.

(b) Extraction of surface water and ground water for
industrial or commercial use including the amount
that can be extracted, shall require prior written
permission from the concerned regulatory authority.
(c) No sale of surface water or ground water shall be
permitted.

25. Open Well, Bore Well eic. for | Regulated and the activity should be strictly
agriculture or other usage monitored by the appropriate authority.

26. Solid Waste Management, Regulated under applicable laws

27. Introduction of Exotic species. Regulated under applicable laws.

28. Eco-tourism activities Regulated under applicable laws.

29, Vehicular Emissions Regulated under applicable laws.

30. Commercial use of firewood. Regulated as per applicable laws.

Promoted Activities

31, Rain water harvesting, Shall be actively promoted.

32 Organic farming. Shall be actively promoted.

33. Adoption of green technology for all | Shall be actively promoted.
activities

34, Cottage industries including village | Shall be actively promoted.
artisans, etc.

35. Use of renewable energy and clean | Bio gas, solar light, CNG, LPG efc. to be actively
fuels. promoted.

36. Agro-Forestry. Shall be actively promoted.

@

(e
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37. Use of eco-friendly transport. Shall be actively promoted.
38. Skill Development. Shall be actively promoted.
39. Restoration of Degraded Land/ | Shall be actively promoted.
Forests/ Habitat.
40. Environmental Awareness. Shall be actively promoted.

Implementation of prohibited activities shall come into effect from date of publication of Notification.

5. Monitoring Committee. The Central Government hereby constitutes a committee to be called the
Monitoring Committee, monitoring of the Eco-sensitive Zone, which shall consist of the following members,

.namely:-
(a) the Commissioner of Konkan Revenue Division — Chairman;
(b) a representative of the Ministry of Environment and Forests, Government of India — Member;
() a representative of the Central Pollution Control Board, Government of India — Member;
(d) a representative of the Chief Wildlife Warden Government of Maharashtra — Member;
(e) a representative of the Department of Mines, Government of Maharashtra — Member;
) a representative of the Department of Industries, Government of Maharashtra — Member;
@ a representative of the Department of Revenue, Government of Maharashtra — Member;
(h) a representative of the Department of Irrigation, Government of Maharashtra — Member;
i) a representative of the Department of Public Works, Government of Maharashtra — Member;
)] two representatives of Non-governmental Organizations working in the field of environment
(including heritage conservation) to be nominated by the Government of India — Member;
%) the Regional Officer, Maharashtra State Pollution Control Board, Mumbai— Member;
) the Senior Town Planner of the area — Member;
(m) Representative of Biodiversity Board, - Member
(n) The Deputy Conservator of Forest, Shahapur Division, Thane — Convener.

6. Terms and References:(1)The powers and functions of the Monitoring Committee shall be restricted to
the compliance of the provisions of this notification.

(1) In case of activities requiring prior permission, under the provisions of the notification of the
Government of India in the Ministry of Environment and Forests number S.0. 1533, dated the 14"
September, 2006 published in the Gazette of India, Extraordinary, Part II, Secticn 3, Sub-section (ii),
the Monitoring Committee shall refer such matters to the State Level Environment Impact
Assessment Authority constituted under that notification which shall grant the clearances in
accordance with the provisions of the said notification.

(3) The Monitoring Committee may invite representatives or experts from concerned Departments or
associations to assist in its deliberations depending on the requirements on issue to issue basis.

(4) The Chairman or the Conveyor of the Monitoring Committee shall be competent to file complaints
under section 19 of the Environment (Protection) Act, 1986 (29 of 1986) against any person who
contravenes the provisions of this notification.

(5) The Monitoring Committee shall submit the annual action taken report of its activities by the 3"
March of every year to the Central Government in the Ministry of Eavironment and Forests.

(6) The Central Government in the Ministry of Environment and Forests shall give directions, from time
to time, to the Monitoring Committee. for effective discharge of the functions of the Monitoring
Committee.

[F. No. 25/41/2016-ESZ)

LALIT KAPUR, Scientist ‘G’
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Annexure I-A
f Tansa Wildlife Sanctua harashtra along with £ Proposed Eco-Sensitive Zone
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Annexure Il
Geo Co-ordinates of Eco Seasitive Zone of Tansa Wildlife Sanctuary
Co-ordinate of Proposed ESZ
S.N. Latitude Longitude
1 19°26'31.47" N 73°°10'59.55"E
2 19°29' 07.17" N 73° 08'46.00" E
3 19°32'23.51"N 73°07'20.65"E
4 19°33'24.88" N 73° 05" 55.45" E
5 19°37'27.85" N 73° 08' 58.51"E
6 19°42' 58.47" N 73°09' 04.80" E
7 19°46'35.32" N 73°11'46.16" E
8 19°48' 14.83" N 73°17'51.57"E
9 19° 45' 27.02" N 73°21'14.29"E
10 19°45'36.23" N 73°23'24.83"E
11 19°44' 14.04" N 73° 24' 56.56" E
12 19° 42'36.51" N 73° 26' 58.60" E
13 19° 39'40.50" N 73°26'51.40"E
14 192 36'42.30" N 73°24'27.20" E
15 19°31'05.67" N 73°21'05.71T"E
16 16°29' [0.96" N 73°22' 53.46"E
17 19° 28' 07.06" N 73°20'10.80" E
18 19°25'59.30" N 73° 14'48.90" E
Co-ordinate of Tansa Wildlife Sanctuary
S.N. Latitude Longitude
A © 19°31'01.89" N 73°10"29.48"E
B 19°37'07.32" N 73°09'41.31"E
[& 19° 37' 08.54" N 73°09'40.90" E
D 19°47'47.52" N 73°18'18.24"E
E 19°44'50.11" N 73°24"17.08" E
F 19°35'58.78" N 73°21'42.20"E
G 19°25'34.19" N 73°17'18.44" E
Annexure 111
List of Revenue Village falling within Eco Sensitive Zone of Tansa WLS
Sr. s : GPS Redin
No. Divicios Totugn Viliage Latitude _Ijg.ongltude
1 2 3 4 5
1 Shahapur ‘Shahapur Taharpur 19°32'49.89"N 73°13'41.16"E
2 —-do-- --do-- Khoste 9931'39.42"N 73°14'11.35"E
3 --do-- -~do-- Vedavahal 19°31'59.33"N 73°12'19.98"'E
+ ~~do-- --do-~ Vehelonda 9°31'37.98"N 73°11'24.61"E
5 --d0~- --do-= Savroli kh. 9°31'55.04"N 73°1041.11"E
6 --do-- —do-- Dimbha 9°32'34.34"N 73°12'1241"E
7 -do-- ~-do-- Aghai 19°33'53.65"N 3°14'1751"E
8 --do-- --do-- Waveghar 9°32'55.78"N 73°1583.38°E
9 —-do-- —~do-- Waghivali 19°34'09.42"N 73°12'49.23"E
10 --do-- --do-- Bhavase 19°3228.47"N 73°14'46.65"E
11 --do-- --do-= Nevre 19°33'38.73"N 73°13'27,98"E
o 32 --do-- --do-~ Khor 9°30'17.87"N 73°14'05.77"E
13 --do-- Bhiwandi Newade pt. 19°28'06.63"N 73°11'55.38"E
14 --do-- Shahapur Koshimbade 19°29'39.10"N | 73°11'27.73"E
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Bhorande

15 | Shahapur | Shahapur 19°2938.50°N | 73°1340.41"E
16 -~~~ -~d0-- Pivali 19°29'42.36"N 73°12'32.65"E
17 --do-- ~~do-- Vandra 19°28'57.77"N 73°12'53.58"E
18 -—~do— —do-- Mahuli 19°28'18.30"N 73°16'07.27"E
19 -0 —d0-~ Katbav pt. 19°26'11.82"N 73°14'49.97"E
20 --do-- --do-- Dahagaon pt. 19°25'22.98"N 73°1529.67"E
21 -do-- --do-- Khativali pt. 19°24'49.00"N 73°16'36.83"E
22 --do-- w0~ Veheloli trf Aghai pt. 19°24'49.83"N 73°17'43.75"E
23 -0~ ~-do-- Valshet pt. 19°25'24 98"N 73°18'24.07"E
24 ~do-- ~d0o-- Asangaon pt. 19°26'30.38"N 73°18'24.10"E
25 --dp-- --do-- Savroli bk. Pt. 19°27'23.03"N 73°18'17.06"E
26 —~de-- --do-- Shahapur pt. 19°27'08.23"N 73°14'34.31"E
27 --dg-- ~~do-= Awale 19°27'38.00"N 73°17'00.03"E
28 --do-- -~do-~ Chandroti 19°28'39.53"N 73°17'12.76"E
29 -~do-- B 10 Karade 19°28'26.16"N 73°17'34.30"E
- 30 ~-do-- -~(Q-= Cherpoli pt. 19927'51.27"N 73°20'06.76"E
31 Shahapur Shahapur Kambare pt. 19°34'19.30"N 73°11'10.09"E
32 --do-- —do-- Aware pt. 19°28'29.86"N 73°20'41.10"E
33 ~-do-- -~d0-- Kharivali trf Aghai pt. 19°27'33.03"N 73°21'58.73"E
34 --do-- ~do-- Arjunali pt. 19°28'33.26"N 73°22'50.45"E
35 ~do-- -~gdo-- Saralambe pt, 19°28'35.58"N 73°23'07.42"E
36 --do-- “d Q- Pendharghol pt. 19°29'45,48"N 73°20'07.82"E
37 --do—- -~do— Pundhe pt. 19°2928.30"N 73°19'35.46"E
38 —do-- == 0=~ Atgaon pt. 19°30'14.88"N 73°19'28.02"E
39 —~do-- --do-- ~ Sakhroli pt. 19°31'13.71"N 731813 71°E
40 ~d0-- (0=~ Kanvinde pt. 19°31'47.30"N 73°19'49.46"E
41 --d0-- ~~do-- Pendhari 19°3227.50"N 73°19'29.56"E
42 ==d0-- --d0-- Mamnoli 19°28'39.93"N 73°17'56.04"E
43 --do-- ~-do-- Mohili 19°33'12.34"N 73°14'29.38"E
44 —do- —do—- Nandgaon trf Aghai 19°3223.91"N__| 73°1834.29'E
45 ~-do-- --do-- Kalamgaon pt. 19°32'08.66"N 73°20'20.13"E
46 --dg-- ~-dg-- Lahe pt. 19°33'21.39"N 73°21'35.51"E
47 ~~d0-- --do-- Umberkhand 19°34'06.80"N 73°22'00.30"E
48 --do-- —~do-- Khardi pt. 19°35'16.61"N 73°22'58.35"E
49 —do-— --do-- Ghanepada 19°35'31.55"N 73°22'20.25"E
50 —do— —do-—- Pimpalpada pt. 19°3607.36'N | 73°22'55.85'E
51 ~do-- —~do-- Ambivali trf Sakurli 19°38'44,73"N 73°19'12.27"E
52 -~l0-- --do-- Belwad 19°38'53.15"N 73°17'08.25"E
53 --do-- --do-- Bendekon 19°36'i2.42"N 73°21'44.28"E
54 --c0-- == Q- Palshin 19°36'17.76"N 73°21'13.03"E
|55 —do-- ~-d0- Dudhar 19°35'48.17"N__ | 73°2220.04"E
56 -~(0-- --o-~ Dahigaon 19°36'38.51"N 73°20'35.43"E
57 we(lQ-= --do-- Tembhe 19°36'26.87"N 73°15'54.59"E
58 w=(Q=- --do-- Varskol pt. 19°36'13.98"N 73°23'10.75"E
59 ~=d0-~ --dg-- Shirol pt. 19°37'58.34"N 73°24'45.49"E
60 -~do~-- --do-- .Dapur 19°40'12.04"N 7392322 52"E
[ --do-- --do-- Ajnup pt. 19°39'06.23"N 73°22'30.92"E
62 - 0= --do-- Mal pt. 19°41'32.20"N 73°27'33.03"E
63 -~d0-- Mokhada Kashati 19°43'36.44"N 73°23'06.48"E
64 -—-dg-- --do-- Kochale pt. 15°43'40.10"N 73°25'49.29"E
65 --do-- (0= Kinista pt. 19°44'16.89"N 73°25'04.91"E
66 Shahapur Mokhada Udhale pt. 19°45'11.78"N 73°24'36.64"E
67 --d0-- ~d0-- Sawarda 19°42'00.17"N 73°22'28.91"E
68 -~do-- --d0-- Washind 19°45'33,95"N 73922'41.38"E
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69 Shahapur Mokhada Gomghar pt. 19°46'00,99"N 73°21'56.61"E
70 --do-- --do-- Suryamal 19°45'28.27"N. 73°20'48.68"E
71 Jawhar Wada Khupari 19°34'18.56"N 73°06'32.76"E
72 --do-- —-do-- Lakhmapur 19°35'29.26"N 73°06'17.53"E
73 —~dp-—- --do-- Nehroli 19°36'07.41"N 73°07'10.60"E
74 --do-~ ~-do-- Usar 19°31'30.54"N 73°07'13.15"E
75 --do-- -do-- Kudus 19°32'07.09"N 73° 05'59.07"E
76 o [ —do-- Kuyalu 19°33'18.71"N 73°11'32.10"E

) ~-do-- 0= Chendavali 19°34'13.32"N 73°11'46.64"E
78 --do-- --do-- Abitghar 19°35'04.62"N 73°10'05.67"E
79 --do-- ~~do-- Kambare 19°34'19.02"N 73°11'09.84"E
80 --do== ~-d0-~ Goleghar 19°36'06.45"N 73°08'54.13"E
81 --do-- -~do-- Chikhale 19936'11.26"N 73°07'45.81"E
82 --do-- --do-- Kone 19°37'08.33"N 73°08'08.12"E
83 --do-- ~d0-- Khariwali 19°33'24.80"N 73°05'24.70"E
84 -=do-- ~Jo-- Harosale 19°40'20.73"N 73°09'41.41"E
85 --do-- --do-- Tuse 19°37'43.86"N 73°09'45.38"E
86 --do-- --do-- Vilkos 19°38'33.70"N 73°10'53.78"E
87 --do-- --do-- . Pimproli 19°38'15.34"N 73°10'53.78"E
88 --do-- --do-- Varai khu, 19°37'31.49"N 73°12'28.64"E
89 --do-- --do-- Varai Bu. 19°38'32.29"N 73°11'48.78"E
90 -=dO-~ --dg-- Bilghar 19°38'10.01"N 73°13'24.60"E
91 --do— --dg-- Devgaon 19°33'40.70"N 73°08'18.63"E
92 --do-- --do-- Kasghar 19°39'43,19"N 73°12'13.17"E
93 -~do=- --do-- Sonshiv 19°40'06.46"N 73°11'15.33"E
94 --dg-- --do-- Mandva 19°42'00.50"N 73°12'34.13"E
95 --do-- --do-- Moj 19°38'03.88"N 73°12'52.78"E
96 --do-- -=dQ-- Savarkhand 19°36'15.38"N 73°09'03.31"E
97 --do-- --do— Sapronde 19°31'43.04"N 73°06'36.17"E
98 --do-= --do-~ Bavli 19°34'39.19"N 73°09'25.79"E
99 --do-~ --do-- Shirsad 19°39'20.80"N 73212'01.19"E
100 —do-- --do-- Dahe 19°41'05.11"N 73°1032.79"E
101 Jawhar Wada Tilgaon 19°33'40.61"N 73°09'29.45"E
102 --dg-~ --dp-- Gale 19°39'25.80"N 73°09'51.79"E
103 --do-- --do-- Sarshi 19°37'40,86"N 73°09'16.24"E
104 --dQ-- --do-- Tilse 19°39'04.60"N 73°12'36 48"E
105 --do-- --do-- Sonale Bk 19°38'33.13"N 73°13'54.66"E
106 —~do-- --do-- Sonale kh 19°38'59,30"N 73°14'05.98"E
107 -~d0-- --do-~- Ko.Sarovar 19°40'58.15"N 73°14'43.00"E
108 ~~d0-- --do-- Shela 19°40'21.63"N 73°13'44.31"E
109 == 0= --do-- Dhapad 19°40'29.15"N 73°13'04.83"E

--do-- --do-- ; °42'13.50" g8
110 D.Kumbhiste 19942'13.50"N 10'53.93"E
111 --do-- - 0-= Maniwali 19°42'23.52"N 73°9'7.02"E
--do-- --do-- ; ShAl = 73°

- 112 Kalambhe 19°39'36.21"N 1501 14"E
113 . 8 Kevnale 19°47'58.32"N 73°16'57.48"E
114 -~do-= --do-- Akhada 19°47'58.32"N 73°16'57.48"E
115 --do-- --do— Vadavali 19°48'30.02"N 73°16'14.84"E
116 --dg-- === Ujjaini 19°47'13.51"N 73°15'02.17"E
117 --dg-- --do-~ Virhe 19°40'29.15"N 73°13'04.83"E
118 --do-- --do-- Pinjal 19°46'12.90"N 73°11'38.43"E
119 --do-- --(lo-- Mangrol 19°45'23.19"N 73°13'45.68"E
120 --do-- —~do- Dhadhara 19°40'4.81"N 73°15'14.97"E
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121 Jawhar Wada Nishet 19°39'32,25"N 73°1541.25"E
122 —~do-—~ ~do-- Gargaon 19°44'49.68"N 73°12'25.22"E
123 --do-— --do-- Fik 19°43'56.61"N 73°09'57.09"E
124 -~d0-- --do-- Parali 19°42'35.28"N 73°15'37.57"E
125 --dQ-- ~dg-- Shilottar 19°44'14.75"N 73°10'47.75"E
126 —do-- -do-- Varsale 19°45'38.33"N 73°14'6.10"E
127 --do-—- —-do-- Paste 19°43'30.13"N 73°09'01.20"E
128 ~do-- --do-- Sasne 19°43'00.00"N 73°08'10.04"E
129 --do-- Mokhada Botoshi 19°48'29.27"N 73°23'51.26"E
130 ~-do-- —~do-- Kurlod 19°48'42.49"N 73°23'29.69"E
131 Thane Bhiwandi Vape 19° 29'22.79" 73° 10' 26.52"
132 —~do-- —~do-- Ghotavade 19° 28' 51.59" 73° 10' 04.84"
133 ~do-- --do-- Chichvali 19° 29'13.30" 73° 08'42.16"
134 --do-- --dg-- Mainde 19°28' 51.68" 73°10' 05.17"
135 ~do-- --do-- Kelhe 19°27'34.59" 73°12'15.40"
136 Thane Bhiwandi Khanivali 19° 25' 18.81" 73° 13'17.40"
137 --do-- --do-~ Sagaon 19” 30' 52.04" 73°08' 59.21"
138 ~~o-- --go-- Eksal 19° 30' 27.46" 73°08' 17.38"
139 ~-do-- wnf Q== Devchole 19° 30' 40.71" 73° 10' 01.78"
140 --do-- =edQue Kunde '19° 28' 49.28" 73° 07" 06.40"
141 --do— —do-- Karmale 19°27' 55.42" 73°08' 01.05"
142 -~d0-- -~do-- Base 19727 51.23" 73°09' 05.60"
143 s (o --(0-- Newade 19°27' 22.08" - 73°12'02.73"
144 --do-- ~(0-- Pachhapur 19°27'44.17" 73° 10' 26.20"
145 —~dg-- ~do-- Mohandule 19°25'15.75" 73° 11' 42.06"
Annexure-IV
' " Proforma of Action Taken Report:—Eco-sensitive Zone monitoring Committee.—
15 Number and date of meetings
2. Minutes of the meetings: Mention main noteworthy points. Attached minutes of the meeting on
separate Annexure.
Status of preparation of Zonal Master Plan including Eco-Tourism Master Plan
4, Summary of cases dealt for rectification of error apparent on face of land record. Details may be
attached as Annexure.
J: Summary - of cases scrutinised for activities covered under Environment Impact Assessment
Notification, 2006 Details may be attached as separate Annexure.
6. Summary of case scrutinised for activities not covered under Environment Impact Assessment
Notification, 2006 .Details may be attached as separate Annexure,
7. Summary of complaints ledged under section 19 of Environment (Protection) Act, 1986.
-8 Any other matter of importance.
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TRiirg-o¢
R g FEUTATY o, AT T STy ukads A 6 et aredta wRi Samayes (3n) Rl to sitwe
202 IR AT IHTRCITRT ST ufwagaRe ( Eco Sensitive Zone)  gianaay s wivaita dict
TR AT . _

List of activities prohibited or to be regulated within the Eco-sensitive Zone.~ All activities in the Eco

-sensitive Zone shall be governed by the provisions of the Environment (Protection) Act, 1986 (29 of 1986), and

the rules made there under and be regulated in the manner specified in the Table below, namely:-

TABLE
S5.No. Activity Remarks
(1) (2) (3)

Prohibited Activiti
I. TCommercial Mining, stone quamying and] (c) All New and existing  (minor and major
crushing units. mincmls). stone quarrying and crushing units
are prohibited with immediate effect except for
meeting the domestic needs of bona fide local
residents including doffing of earth for
construction or repair of houses and for
manufracture. of country tiles or bricks for
housing and for other activities,
(d) The mining operations shall be carried out in
accordance with the order of the Hon‘blgl
Supreme Court dated 04™ August, 2006 in th
matter of T.N. Godavarman Thirumulpad|
Vs. UOI in W.P(C) No.202 of 1995 and
dated 21* April, 2014 in the matter of Goal
gg¥gdatiun Vs. UOI in W.P(C) No.435 of

Z | Setfing of industries causing pollution (Water,| No new industries and expansion of existing|
Air, Soil, Noise, etc.). polluting industries in the Eco-sensitive zone
shall be permitted. i

Only non-polluting industries shall be allowed
within ESZ as per classification of Industries in
the Guidelines issued by Central Pollution
Control Board in February 2016, unless so
speciefied in this notification. In addition, non-
polluting cottage industries shall be promoted.

3| Establishment of major hydroelectric prohects, | Prohibited (except as otherwise provided) as per|
applicable laws.

4 | Use or production or processing of any|Prohubited (except as otherwise provided) as per

hazardous substances. applicable laws.
Discharge  of unircated effluents in naturall Prohubited (except as otherwise provided) as per|
water bodies or land area. applicable laws.

Establishment of soild waste disposal site and|No new soild water disposal site _and waste
common incineration facility for soild and bio| treatment /processing facility of soild waste is
medical Waste permitted within Eco Sensifive Zone. Further
installation of common or individual
incineration facility for treatment of any form
of soild waste %gne;ated from industrial process|
and health establishment /hospitals etc. i
Prohibited.

7 | Establishment of large—scale commerciall Prohibited (except as otherwise proviaed) as perf
livestock and poultry farms by firms, corporate,| applicable laws except for meeting local needs.
companies.

8 | Setting up of saw mills.

No new or expansion, of any existing saw
mills  shall be permitted within the™ Eco-
sensitive Zone.

9 | Setting up of brick Kilns Prohibited (except as otherwise provided) as per
applicable laws. .
[0 | Use of polythene bags Prohibited under applicable Taws.

Regulated Activities _
TT KCommercial establishment of hotels and resorts. |No new commercial hotels and resorts shall be
permitted within one kilometer of the boundary
of the Protected Area or upto the extent of Eco-
sensitive Zone, whichever is nearer, except for
small temporary structures for Eco-tourism
activities;

Provided that, beyond one kilometer from the|
boundary of the protected Area or upto the
extent of Eco-sensitive zone whichever is

@
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nearem all new tourist activities or expansion o
gxisting activities shall be in fonformity with
Tourism Master Plane and guidelines as
applicable.

2 Construction activities

ﬁzld\lo New commercial construction of an

Provided that, local people shall be permitted
1o undertake construction in their land for thej
use mc}:xd(tiz)g tt_he activiﬁieg listed. tl’gl chsu

ap of paragra as per in
yelawa to meet the resﬁ'lentiaj needs of the
local residents such as:

(i) Widerning and strengthening of existing road|
nd citic amenities: :

ii) Construction and renovation of infrastructure
ind civic amenities;

i) Cottage industries includin villag
ndustries; convenience stores & local imentities
ugponing eco-tourism including home stays;

iv) Promoted activities listed in this Notification.
Provided further that the construction activi

atefory, not causing pollution shall be regulated
kept at the minimum, with the prior]
rmission from the competent authority as per
plicable rules and regulation, if any, i

¢) Provided also that beyond one kilometer it
hall be regulated as per the Zonal Master Plan.

Small scale non polluting industries,

Ongoing agriculture and hortjculture practices
by %ocaFcommunxties along with dairy farming,
aquaculture and fisheries.

Rk on polluting industries termed as Whit
egory as per classification of industries issu
y the Central Pollution Control Board i
ebruary 2016 and non-hazardous, small-scal
d service industry, agriculture, floriculture o
igro-based industry producing products from
ndigenous materials from the Eco-sensitive Zone
hall be permitted by the compentent Authority.
14| Felling of Trees a) There shall be no Telling of trees on the forest|
r_Government or reventes or private lands
ithout prior éaermtssxon' of the competent
uthority in the State Government. .
¢ felling of trees shall be regulated in
ccordance with the Xrov:sxons of the concerned
ntral or State Act and the rules madel
thereunder.
I5 | Collection of Forest produce or Non-TimberjRegulated under applicable laws.
: Forest Produce OJTFP)]?
16 | Erection of electrical and _communication|Re ulated under applicable Taws Underground
.~ |towers and laying of cables and otherkab ing may be promoted.
infrastructures
I/ | Infrastructure including civic amenities hall be done willi mitigation measures, as per
pplicable laws, rules” and regulation and
vailable guidelines.
I8, | Widening and strengthing of existing roads andShall be done wiih mitigation measures, as per
construction of new roads, pplicable laws, rules” and regufation and
vailable guidelines,
19 | Protection of Hill SIopes and river banks Regulated under applicable laws.
20 | Movement of vehicular traffic at night. eguiated for commercial purpose under
pp u!:able laws, i1
21 | Under taKing_ other activities related to rounsmiRegulated under applicable laws.
like ofver fggving the ESZ area by not air ballon, ;
helicopter, drones, Microlites, etc.
oy ermitted under applicable Taws Tor use of locals.

Fishing practices may permitted  as
recommended by committee headed by District
Collector  / “District  Level Biodiversity
t\dana ement Committee. Priority may be given
o local villages,

%’J
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S R0%¢ FA TR9w We FaeafeT shmaaers SRR 2t AT 7 vt A W ey TR
rEt.
AP ATt AT AT SIS AR TR A1 Eit A By
2 HremeT Mokhada I Ase
R wiwareT Mokhada O Dhamani
3 Hramar Mokhada gizaes Dandwal
P #emer Mokhada g Khoch
Y #iarer Mokhada igAT-aret 7 Dhondmaryachimet
g Htemet Mokhada Sieer Dolhare
8 #iemer Mokhada R Sayade
¢ wiarer Mokhada T Kurlod
g At Mokhada LIt Nashera
%0 wtemer Mokhada iRt Botoshi
N Rtarst Mokhada SIS Kevnale ] Q
R #t@ret Mokhada AT Gomghar
13 #iamer Mokhada AT Suryamal
18 wiarer Mokhada qraay Pachghar
14 *teer Mokhada qifag Vashind
2% wtarer Mokhada ITHIATET Vakadpada
e Ht@rer Mokhada el Kiniste
¢ Hi@rer Mokhada e Amale
3¢ Hterrer Mckhada HrUeS Kochale
0 | wvarer Mokhada o Kashti _:
? AT Mokhada wraE Sawarde =
3 arer Wada ST Akhada
3 arzr Wada fr2 Virhe
3 e Wada kE=C) Ujjaini
) greT Wada fsires Pinjal
4 arsr Wada grHor Dhabhon
§ arsT Wada UTIER Pachghar
o arer Wada YRS Satronde
¢ arET Wada it Shilittar
3 e Wada e Pik
o qrer Wada Higar Mandava
9% gzt Wada TqE=] Khodade .1
(5] arsT Wada et Ogada J
13 ger Wada Lees Parli |'
1% a=r Wada Rt v Dahivali-Kumbhiste !
4 gt Wada ST Amgaon
5 Tgr Wada TGS Kumdal
1t arer Wada wg Ambhai
%€ T Wada Hoswres Tilmal
2% arsT Wada ERERTE Karanjpada
30 areT Wada 2 Devali
‘31 grer Wada BIAAENAL Kolimsarovar
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R arsr Wada S Posheri-
3 are Wada R Shele
W argr Wada TER Guhir
Y arer Wada S Harsole
3§ gEr Wada Eoe | Kanchad
R qrsr Wada IS Dhapad
3¢ arer Wada e Vaghote
3¢ asT Wada TR Dhadhare
0 arer Wada PGS Balivali
3 grr Wada LIEES Galtare
kL] arsr Wada qraaT Vaveghar
3 arer Wada ot Nane
3% arst  Wada | Sange
3 aer Wada HHR Kalmbhe
3 arer Wada TS T4 Sonale Kuard
s et Wada frare Nishet
3¢ arer Wada Raiest Pimproli
30 areT Wada Lic Moj

go et Wada farerat Bilghar
93 arer Wada T Tuse
9% grer Wada TG IS Varai Budruk
83 awr Wada TS TG Sonale Budruk
88 aier Wada 9@ e Varai Khurd
8Y ger Wada e Avandhe
9% st Wada et Chikhale
Bl arer Wada FIAWAS Savarkhand
8¢ arer Wada I Asnas
8% gzt Wada e Abhitghar
Yo arer Wada ity Gaurapur
43 gt Wada RiiC0 Goleghar
43 gt Wada THEE Kalmabhai
43 aer Wada CE LT Devghar
4 grer Wada CRUIES Devgaon
Yy @t Wada B Ambarbhui
4§ argr Wada U Bhudhavali
4lo gzt Wada fereaett Bilavali
we izt Wada Her Kati

48 arer Wada = Gunj
g0 arer Wada -3t Khaire Ambavali
£3 grer Wada TS Varnol
&3 arer Wada shTet Dongaste

YT AT - WA T HEAT - 3

ST e

- TS M WEAT - &
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E o M AT SAROgTeRTad gare uRtddg=Rer ( Eco Sensitive Zone) &ama 2o (227) feeiisites sma domdt
! IS T HIETST AR FHTIT Fetedm raray ATeY.
L T AT AT FSH AT TR AT F AT IR
g wHiemsr Mokhada Easiy Kashti
3 wra@rer Mokhada qrag Sawarde
. S wramer Mokhada qTag Vashind
: Fl #emst Mokhada MY T Gomghar/Dudhagaon
4 Hremer Mokhada e Suryamal
g Hi@rst Mokhada TS Kevnale
L #ramst Mokhada HTRA Amale
, ¢ wrarar Mokhada FeArg Kurlod
[: I g Hramsr Mokhada TR Botoshi
| %0 wiemer Mokhada ;S Udhale
l ) 3 Hramst Mokhada et Kiniste
' 3} #tarst Mokhada HIaTes Kochale i
{ . 13 wtemer Mokhada ATV Dhamanshet -«
i 1% et Mokhada IR Koshimshet
B T raTer Mokhada T Dothara
n 2% Hr@rer Mokhada ATy Nashera
' % Hr@ret Mokhada Rraett Shivali
3¢ Trenst Mokhada greTea Khodala
3 Trer Wada o Musarane
3 arer Wada it Dongaste
3 areT Wada e Vijaygad
L8 TreT Wada Tt Chichghar
4 Trsr Wada Feremasit Bilavali
g Trer Wada Ftasit Kirvali
o amer Wada i Khupari
¢ argr Wada Tl = Vasuri Khurd i
% Trar Wada TEHTGX Lakhmapur b
g %0 arst Wada STHET Jamghar
1% TreT Wada e Nehroli
) arer Wada FHEE Konsai
13 gret Wada. T e Gates Khurd
1% areT Wada TR g Gates Budruk
4 grer Wada R Nare
15 ieT Wada qut Wardha
1Y) 1T Wada I Usar
% arer Wada qEqT Vadvali
2% argt Wada I Kudus
30 grer Wada Tiew Kondhala
31 e Wada BHIS Maswal
R grer Wada ELOIE Devgoan
3 arer Wada T Tilgoan
3 areT Wada TS Varnol
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Y areT Wada S Jale
3 arer Wada AT Bersheti
W areT Wada ET G Kuyulu
¢ TreT Wada ATt Chendavali
3%, areT Wada ARt Torane
0 wreT Wada SISiCa Abitghar
31 grer Wada HEAT Kambhare
R arer Wada eFaT Goleghar
EKY arer Wada F it Khaire-Ambhivali
38 qrer Wada Feret Chikhale
3y areT Wada arat Sarashi
3% areT Wada RICIES Malonde
3t Trer Wada A Kone
1 et Wada TR Vijaypur
38 aret Wada e Gandhare
to arer Wada Ll Ainshet
43 areT Wada LChE Peth-ranjani
U4 Trer Wada qrET Wada
93 TrsT Wada EAHETT Kharivali .
98 arer Wada FGTAT kadivali ¢
BY 18T Wada TSRS Sarasohal
85 1T Wada AT Alman
8 TreT Wada Ty ab st Vilkos Trafe Konpatti
9 TeT Wada 5wt Varale
48 arst Wada o Thunave
4o qigr Wada IR Umrothe
41 aeT Wada A Devli _
W a1eT Wada ¥ Met T
w3 argT Wada e Harsole
4y areT Wada ™ Tule
Yy areT Wada g Vilkos
45 arer Wada faatet Pimproli
4 arer Wada IE S Varai Khurd
¢ arer Wada TG AGE Varai Bhudurk
4 areT Wada foaa Bilghar
go T1eT Wada qreArgert Balivali
52 arer Wada FHYC Kasghar
&3 areT Wada BICIEIGs Sonshiv
532 arer Wada Higar Mandava
T reT Wada e Moj
&Y Tzt Wada RS Savarkhand
3 arT Wada LT Zadkhaire
gl et Wada TR Sapronde
&¢ arer Wada Ciecil Bavli
£¢ arst Wada Rrwe Sirsad
8o areT Wada g Dahe
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| Y Trer Wada Erect Desai
TR IreT Wada es Gale
3 et Wada Himreot Mangathane
g graT Wada I Uchat
oYy arer Wada B Karanje
0§’ T/t Wada A qGF Sapane Budruk
Gl arer Wada Toesq Tilse
e arer Wada I & Sapane Kurad
e arer Wada Tioreg Ghonsai
o arst Wada 3Tt Abje
¢ arer Wada ST Vaitrananagar
QR areT Wada WIS Bhaveghar
€3 qreT Wada e Nichole
¢ qrer Wada TS qZT Sonale Budruk
¢ argr Wada T 5 Sonale Kuard
14 grer Wada FAHENIT Kolimsarovar
¢l arer Wada S Shela
144 Trer Wada qs Dhapad
< areT Wada g r-Gra Dahivali-Kumbhiste
%o a1s1 Wada et Manivali
3! g1t Wada Iad Kapri
3R et Wada TER Kalambhe
<3 arer Wada AT Kambholi
Y a1zt Wada TS Kevnale
Y arar Wada TETET Akhada
%% Trar Wada TSt Vadvali
%G TrsT Wada It Ujjani
% g1er Wada fo-2 Virhe
29 arer Wada ST Dhabhon
%00 arar Wada frres Pinjal
309 arsT Wada Hizes Mangoral
03 qrer Wada TR Dhadhra
303 qreT Wada e Nishet
o8 et Wada T Gargaon
T0Y4 arer Wada R Pik B
‘%08, qrar Wada T Parali
tot arst Wada Pyt Shilottar
Yo¢ TreT Wada TS Varsale
208 TraT Wada s Paste
%0 aret Wada WRTA Sasane
172 arer Wada ARl Khaira
13 arer Wada TEqA! T WS Vadvali Trafe Sonale
993 reT Wada qTel Pali
118 areT Wada faearw Pimplas
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AP AT AT AT HS A AT AT S RN R
s 1 Ararer Mokhada HTET Kashti
3 wrarst Mokhada HIATS Kochale
3 remer Mokhada Refrat Kiniste
g wtensr Mokhada IS Udhale
4 TrEreT Mokhada qE Sawarde
5 waret Mokhada aifas Vashind
' wrEsr Mokhada T Gomghar
¢ Hianst Mokhada HS Suryamal
R wramet Mokhada et Botoshi
t0 Hramer Mokhada TG Kurlod
ﬁ
? arzr Wada T Khupari
- grer Wada AFATYY Lakhmapur
3 grer Wada qeRIer Nehroli
) 8 grer Wada I Usar
'- Y arst Wada T Kudus
g ger Wada FAG Kuyalu
" 7wt Wada eTae! Chendavali
¢. gzt Wada ritaeay Abhitghar
% qer Wada FAR Kambhare
%0 areT Wada M Goleghar
1 arer Wada et Chikhale
: R arer Wada FH _ Kone
! 13 gr Wada et aF TEaT Kharivali Trafe Polbare
| 18 gzt Wada BRI Harsole
. i agr Wada q Tuse
%5 Trer Wada eI Vilkos
1 arer Wada faorett Pimproli
i 2w wrer Wada @ TS Varai Khurd
18 Trer Wada TG D Varai Bhudurk
30 grer Wada freray Bilghar
33 grer Wada 3T Devgaon
R grer Wada BRI Kasghar
33 grer Wada |ARE Sonshiv
Y arer  Wada Higar Mandava
™ grer Wada Lix Moj
: 35 ger Wada HECHE Savarkhand
; s qrer Wada TR Sapronde
5 Y- arer Wada ATt Bavli
| 3 =T Wada Rrars Shirsad
30 arer Wada IR ‘Dahe
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Tt Wada R Sarshi &,
) ar Wada R Tilse i
3 aeT Wada AT Yo Sonale Budruk
3% arer Wada TS Ts Sonale Kuard
M arer Wada DI HRITT Kolimsarovar
3¢ greT Wada Ste Shela
3¢ qreT Wada H9E Dhapad
o qreT Wada Sheaetl-Siae Dahivali-Kumbhiste
91 T Wada Hifwaett Manivali
¥ qrRT Wada TEY Kalmabhe
23 qrer Wada SIS Kevnale
24 arer Wada HrEET Akhada
B Trer Wada EECKTT Valvali
w5 ar=tT Wada e Ujjaini
8l grer Wada fa-g Virhe
¥e- gzt Wada =rres Pinjal
PR @er Wada AiaiS Mangrol
Yo qrer Wada IR Dhadhara
41 grgr Wada fasta Nishet
43 qrer Wada T Gargaon
43 qer Wada = Pik
4 T Wada avEE Parli
4y Tt Wada R Shilottar
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National Green Tribunal
Western Zone Bench
New Administrative Building, D-Wing,
15t floor, Opposite Council Hall
Camp, Pune - 411 001

3eskok ok feckokok

0. W. No. NGT/ WZ/ PUNE/ 623 /2022
Dt. 10.11.2022

To,

Shri. Govind Maruti Bodke,

Collector and District Magistrate Palghar,

Office of the Collector and District Magistrate Palghar,
Palghar-Boisar road, Kolgaon, Palghar 401404

E-mail ID: collector.palghar@maharashtra.gov.in

Subject: Notice...

Reference: Order dt. 03.11.2022 passed by the Hon’ble NGT (WZ), Pune
In O. A. No. 78/2020 (WZ) with I.A. No. 123/2020 (WZ)...

Sir,

Whereas the Hon’ble National Green Tribunal (WZ), Pune (Through
Video Conferencing), vide order dt. 03.11.2022 in O. A. No. 78/2020 (WZ)
with LLA. No. 123/2020 (WZ) (Nilesh Suresh Chavan Vs. The State of
Maharashtra & Ors.) has passed the following order,

“...(5) He has also drawn attention to the order of this Tribunal passed on
the initial date on 06.11.2020 where-by the District Magistrate, Palghar
was directed to submit an action taken report in respect of preventing the
illegal activity, if any and was further directed to associate with himself
the District Forest Officer (DFO) of the area, if so required. But we find
that no such action taken report has been filed so far from the side of the
Respondent No. 5/District Magistrate.

...(6) Registry is directed to issue a show cause notice to the District
Magistrate, Palghar as to why the compliance of the said order has not
been done, returnable within three weeks.

List the matter on 02.12.2022.”

Hence, this notice for compliance.

Encl: As above

NOTE: The said notice has been sent on your above mentioned official Email 1d’s for information
and compliance on 10.11.2022 at 01:06 PM.
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Item No. 4 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

(By Video Conferencing)

Original Application No. 78/2020(WZ)
I.A. No. 123/2020(WZ)

Nilesh Suresh Chavan

.....Applicant

Versus

The State of Maharashtra & Ors.

....Respondent(s)

Date of hearing: 03.11.2022

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER

HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant(s) : Mr. Rakesh Agarwal, Advocate

ORDER
1. In the present application, the relief is prayed that direction be
issued to Respondent Nos. 1 to 11/Statutory authorities to ensure that
there will be complete prohibition of handing, storage, stocking, trading,
sell, use and/or in any manner dealing with fireworks in the eco-sensitive
area of Wada and Mokhada Talukas in Palghar District covered by the

Notification dated 10t August, 2017.

2. The Learned Counsel for the Applicant has drawn attention to the
draft Notification dated 10t August, 2017 which says that Tansa Wildlife
Sanctuary, District Thane in Shahapur, Wada and Mokhada Taluka of
Thane District of Maharashtra State extended over an area of 304.81 sq.
kms. and they are eco-sensitive zones and that in such zones, use of

production or processing of any hazardous substances is prohibited.

Pagelof3

200




3. According to the Learned Counsel for the Applicant, the fire
crackers fall in the category of hazardous substances, hence the said
Notification would be applicable in the present case because the
Respondent No. 18 has been granted license for the ﬁurpose of fireworks,
Chinese crackers on 14.10.2015 which was valid till 31.12.2017 which is
annexed at page no. 46 of the paper book and the same was extended till
31.03.2020 there-after. After that it has lapsed. Accordingly to the
Learned Counsel, the current position is that still the fireworks and
Chinese crackers are being stored and sold by the said

Respondent/Project Proponent,

4. He has also apprised orally before the Tribunal that similarly
Respondent Nos. 12 to 17 and 19 to 21 have also been granted licenses
for the said purpose but the same has not been annexed. We direct the
Learned Counsel for the Applicant that the said licenses should also be
annexed and the current position should also be provided to us as to

whether any further extension of the said licenses have been done or not.

5. He has also drawn attention to the order of this Tribunal passed on
the initial date on 06.11.2020 where-by the District Magistrate, Palghar
was directed to submit an action taken report in respect of preventing the
illegal activity, if any and was further directed to associate with himself
the District Forest Officer (DFO) of the area, if so required. But we find
that no such action taken report has been filed so far from the side of the

Respondent No. 5/District Magistrate.

6. Registry is directed to issue a show cause notice to the District
Magistrate, Palghar as to why the compliance of the said order has not

been done, returnable within three weeks.

Page2of3
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7. The Learned Counsel for the Applicant shall also bring on record
the legal position as to how the fire crackers would fall in the category of
hazardous substance in order to make the said Government order stated

above to be applicable in the present case.

Put up this matter on 02.12.2022.

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM
November 03, 2022
Original Application No. 78/2020(WZ)
I.A. No. 123/2020(WZ)
P.Kr
A
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Cdlwlnr.!hlghir <collectorpalghar@gmall.com> 24 January 2022 at 17:28
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i1 1

: P .
FII Wi wrge! e ST TEA .

}
1
= miorg (A
ﬂmﬂaﬂm , TTEHT




HERTE, =2 yra
QERILED!
freeT wEATed, T AR S, HITE, A1, ATerey Yo ¥o¥

g‘{!ﬁﬂ"’lﬁﬂiﬁo?'«?%?'ﬁ“? email ID : collectorpalghar@gmail.com

TR/, 3 TSI O A1 X1 6. TR T e e [ T G ST -0 ¥/ 33 f& ol0/08/033
ATeHTe /TS el FTUTaA 6.3
ufa

L

1 39 FHEE AXN

e aTeT 3 TiETe] AelEieT TU-HagAvier &5 (Eco- Sensitive
Zone) @ FISTE STTARCY ST AT R0 fep A, TiEIE
e FarshT SRUATY TATE O @ WET Al Soard et
FeTEH WA & HOHHE IO & Fas aHHhe SrE
Fetear 3t .3%%/R0%0 T FANH A FET FHROIETE.

dae: 3) . ML & TS AaReIe aRae 3 %.3¥%/R0%0.
3) . T #A A Arhere S A
f5.08/28/3030.
3) A1 AT Y VIR T H/YE/ L. e ol
FETHTASHIT/EH, 3T 08/32 f2.3%/019/303¢,
¥) SATIUMEHENA T T.9-30/STHH/R Y ¥/R032-3R [T R¢/20/R0R.
W) AT FrATEATE UF HE/H Y3/ TR/ T8 . [FETHIH/
FIa-330%/32 fE.3223/032,
&) 91 HraTeTET TG Sh/77/.8 /2. 3/ AT O /H1 T8 & /FTHIHT
TR VT eTRsh. -0 % /33 fE.3%/0%/3033.

S Hefi farvarad o Freter g e, et 31e, O, arst, o e i
aTeT & HiETeT Ao TR HaERIE &7 (Eco- Sensitive Zone) T ARSI SHARUATAT FEI fehal
TR 20 FEH, THET SEmY werE fast ST S w0l 9 HeT Al QUEld STee S
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.Em.
R <5 grae

S ERULELY
VA FHHTH 03%4-343Y Email 1D : collectorpalghar@gmail.com

aﬁﬁawwwm O AR, AALAL JTE, ey g qrE el e, qo7
I TR ol 3 F, 37 0.A. No.78/2020(WZ) with LA.N0.123/2020 (WZ).

R) AL F T, T’T qmahszcd AT,

3) WAL BT AaTE, QU FrEeE e %j;-i[dullﬁoiaf?? %030 9 f7.03/82/303% 2ard friiHa s,

¥) YA F@N I R @1 sEeE™ ud f333/2%/30%0, @ e%/e9/3038,
f2.¥0/03/303%, T2 02/0%/R03¢, T8.08/08/3022 3M0T 374 WIEHT UF f&.3%/019/3032,

W) 3T I HIEH FHEN ATUHee T 3 d-20/FHH/20 ¥8/3092-33 f&3¢/90/3032,

&) ITTHEE TN A R O wEeEE ud [239/23/2032, @ ey/e9/033 7

f&.09/08/203%,

ferepzer stfufam ¢ccy a famries fFam 200c.

1 HHEATE! HeT 20T fEAiE &R /22/R03R,

S/ /2 3/aTST & RIS WaH/AZ/TEAN- e /32 T RQ/2%/3033.

A, ITREMME TF L 3Fad AR A FAY q gEw, N A,
ALAT. aTel, MO AT argl d Sl dlojcrqrrﬂrd J-HaZ=9IA &3 (Eco-Sensitive Zone) T
T TIRUETEAT B2 Tehell o7Tee Lo fohH1, WHT &394 T [aeh! Hvars TATE 0 9 937
A SO ool He WAH TE UMl WIAEE AT s, o giees o
0.A.N0.78/2020(WZ) with 1.A.N0.123/2020 (WZ) TT&wT Fei 372,
AT S=eel, WAER EHa F6E, I s U g8 ee! deied] gaEvi
I AT o HIETE! AT J-Hag=9e &7 (Eco- Sensitive Zone) & Fia THIRUFTA]
BRI TRl TTee %o Toh HT, T &TTHed ThaTehT fefshl Sheva HaWid Wehivll Shaae] e Seetel |
37IfoT STaedl, e e foaewes e R00¢ o AW ¢3 =g RIS aTEl
AT ATEl AT ¢, BUHTeS A 2, areEed M 2 & 39 M ¢ 378 THT 48 HFaeas
TRl AT HY 3Ted, 9 HIETe] drqenT fawres fan vooc w1 98 ¢ 3 e smrrmEe
F2Teh AT U] Hof? 7T,
aqifor narell, SUIKETETEI 3136y 3FEd 39 a9 HIEE F@N AT ¢) aTS] F HraTeT
AT Fehal TTeTe ShIOTATET e UR-HEE=9Ie (Eco-Sensitive Zone) Hed Fd 12, ?) aTel & HRETE]
AeTeh] fehell STt HIvTATe! e - FagAe (Eco-Sensitive Zone) &A1 A 3THeAT HET AT
fepen =TT AT TR HIedvE 3 fahl SUAR THTE 3 T ) 3) arel o HiErel ATl
SIS SN UATAT FEIT 3T E71 FANARAT %o o HT, eI I Mol I o e e i
HGTU[E d [l FUaR TS e 3R FH? %) Gal .3 9 A9 a2l SWANUY Seal gal
AT Lo T HI, &I WeTehl WAV o fash! SHTorehrdl o= farmirel qe We Hevds e
IR FHH 2 ) T AR T8 09T, PREe e arel, arel, §9E, aideel, 393 1 &g,
HIESYTE IS, Wekl AT ATEl & &7 JR-HATANA (Eco-Sensitive Zone) & FwIE AHARTY 3ol
o BE| TNTeA] %o Toh oI, &ATTed Jamd 37 R T Aoy Ieare] W FUAEEd FaEavand
AT BT, TER 37 37 H8TH TR I STEHAA 3755 4 374 Tehvil Feae] WET SHedl 3
%) UIYEH HIE HagAwe! eFaEd F5d AEEE f7,03/20/0%¢ UG H0GME A 39T GaT
ARIET ATEl A &3 T & GIaTeT JrefsTie] 32 et Taey e, & arel
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AR #¥6Ie & arciee 31 FEEEsd R WAl T S et FHE
R) AE TS TGRS ST SR FR1E WTET SEEEAT &.80/04/0%19 T 0T
AT 3T BT AT aTel AT be e F RErs] a0 e HAle
FUAT Al IR & A FTel AR gXrETes MaraT FH1Ee FHI0dm el e, 7T
ST HevE! AR B U el 611 6 Had e, J9 fTeet gt e A wHiw
¥%0/300% T AT 0¥/23/300% TSl fEeieal FAUEHER & ALY 23 w7, ol e
FraHE i Y W‘Iﬁ 2028 T HRVIHER A4 (Eco-Sensitive Zone) ey, 3R
ﬁ@hﬁ Z1d AT a1 9de 20,00 THeATHIZT TIETHAA &7 (Eco-Sensitive Zone) THATA T3
%000 foredl HI2Y UfTaTAreT e polluting Industries FTT yealee HIvar erea e,
3) dFHET STHINUG GR-HAEAIE (Eco-Sensitive Zone) FHTIT HTvaTERITAT 3TeRa==T Wed HEET
WO Y SR, AT Fi1 WS FeT 3, HaY UET HEEEe aTel Al Gl
A ° HiErE deEEEe (3 e SHiee A Al a9 @ argl aes
TeAEAl, gl & EXHE A1 METE] FHEY HUGE ATl A, HE GeT THEE we e
sifem atfergan fifaa smerer A
%) W2 WEAUE o AT fash! HT T A SHGRG A J URHARAvI S Gy
(HEI0T) T, 22¢ & o WU 3.3 FeAH () () o T 3,3 HHI Heid (\9) T (¢) 349
AT T OIS ST A 3T, WY Segse AT TeEr JuarE! 39 e
W) T, FaTE AT T4T Feet i1 72 e FHi who/Rooy W fEqieh 0%/¢R/3008 TS
feetean FATarER =97 TYfeqa & 3TERYE / g SEH FEEArE @R (Eco-Sensitive
Zone) EITHA SFUATE AT TG 2191 HIferd 33/ 319gRug/ Tr!s’“m FIT ST 20,00
fermArHieT aRaTeer & (Eco-Sensitive Zone) FHSVAI I, TUTH FHE] ARG FHIEATA
TRATEd IO ST AT (Eco-Sensitive Zone) 31 T3d 3{Taqd; ?Afuﬂfﬂﬂ 1 AL, @
Td ¢o.00 AT TETATA &3 (Eco-Sensitive Zone) AHATAT aq A® T ﬂT?TIZjET &a
=T, ot faoedl Fiewsie GHiE e Q—ELHR"\[ 3098 I HEIMHEAN AT (Eco-Sensitive
Zone) TegEAT 3y 2Afaad 21 JET d Tdd 20,00 THAMIET UETETA &3 (Eco-Sensitive
Zone) THATAE T34 20,00 fheiHIZT BRI IR Fiaios) polluting Industries RIEIRCIGEICGE
FIUGTT 2T 378, (Eco Sensitive Zone) e FTEET Ulday FHeloll A%l Haw AT
IR, WU, W, A1, TT AT Sedrd] WguoT fAHT0T FROT SR AdE SR, S,
HE FeAlerA WAl Uit helet 38 3 A1 STHaRvg] G &7 TREeEeie (Eco-
Sensitive Zone) ST 2o ToRHT 27aT &EE FoT=ar argl ﬂﬂaam'ﬁrvr HIS g49T, ael, T
1 EE WHEY 21 37, § oy I A, TEER d e TvEdd Jaerd, F6 feee
qaHS AT HHE FLALIUER(F) fEAlE fo R, Rete FEF dHHI
FIARUITE &5Te IEEEAE (Eco-Sensitive Zone) &TATH UIET SEaAT SRT $v4Td
ST E, 3T 3FEAT WET oAl A, W 37 SAEE TRN A1 75 F aTel 41 MaiEl
TEERAE (Eco-Sensitive Zone) SR THEY B FEeIETEdd HIUCE! HIETA
HISATEAT I HATAATRS JGT FHeAed! AR,
wTaTfl, SURETAIA 3.4 el 3T o EOeTH @R A U SEeTerd Sdeie
el STHAT, H WIedter Fepuiaa 3Tl 3.

%) TATERVT (TET) M, 298 I I-HAEAYe S R HeAvs HU01 sl

3) UfvET e HaEATver e e AgE f7.03/%0/0%¢ AT AUGHATHN ATET
AT B316Tes & ATeAde! a1 =T FHET HUAT e NG FeT leHT faeRes
fag Roo¢ T T9AH ¢ 3 210 T UG HeAc! HIATEET FeTH o 1 HI0] FEvash
.

3) AAT S STERUATAT A SETRAT FEIT UET SgEAT 7.20/0¢/30%s THR A9
1. AT =TT, T4 e o e aifee HHiE who/Rooy T faTEH 0%/23/3008 T
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fEeea FYEEr aRTEE B EeE, 6 Teell gieweEe G e/03/088 T
TSI 'j,HI{ dHT (Eco Sensitive Zone) 3T&HFF|T 3TdH 3:[f'?=l‘€-_,.ll'cir1 Zld ?Té'T ar 9gd 2000
feheATHIZT IiTaTleT &Tﬁ'{Eco Sensitive Zone) FHSUATT T3+ 20,00 THATHIZT UETATA &5mHed
polluting Industries JAT WIqard F0gE 3ee] 28edH H2d H&lﬁﬂdd qoIfer BT
AT & T 37 HeT AT 8 99 vooc & Ha0 £3 37=d oy g Aol
HIIHEEIT F2Th WA T H0 995 AL,
A9 H& SH5®, A AT fT.0s/0s/R0%¢ TS AFHET ARG UR-HegAgie wEy
HHAT WIET el A, A S, ars] J A a1 TareT THET 3. Ty 9aY ggur
rEn feran #ifdas sifrgeET fATHa Seiell FHeaH aTel MaTdie [aehes a9 2o0c | fam
¢3 39T HOR FUAT eTe] HIETEE H2Th Wa He-[eie 72 H70 3tad &0 @,
AR 3T36.% 37794 3T g W @[ AT HIsT 39 o Jr8] 47 Maien JHE9 a1
TATATIA (Eco-Sensitive Zone) e &6 STHATH T THE el 27, ATS d §HE a0
FHTEYT UR- HEEA9E (Eco-Sensitive Zone) FE B1d HeAEEd a9 a-a=1d THIRUGT=AT
T &ATRIAT haTd WTET g f2.20/0¢/02 d Ufvam =12 Hagafeet emmEEy HaE
ST f7.03/20/0%¢ T HHEY FHA GOA a9 ARI 9 EEd g9 w47
HAAIEHS AIEUETT 36 A G o HASTIEd! 7 HREEEH TET $elet e, =S
SHE F arel MaTd [aPRes a0 o0 o a9 ¢3 3= WY VA Al HIEEEE]
T ool ars] ATl e faehed FaW ooc o FE9 ¢3 3= aTeT A <,
BT AT 2, ATeAtaetl MaTd 2 & §0E Mg ¢ 3% UFHuT 28 sl FH e
AT 3T, AT MEE ¢ T THE AT ¢ WaH Al g9 d STAfeae! a1 mardie
3 FEREEN BT W 7% H01 AE9dH e,

T ¥E AEE fFEn w5, GEReE e jeoc ¥ FEW <3 w9y W9 waT

AT BT MATAA ¢, STATGEA] T 3 378 UHUT 3 HEHEEUT F2IH WM 1 HI0a g,
a} 2 S -
79T AT IR HATAA! 318,

13T |, Miiae ares, e eiasr ureray [aunes Haw oo o HIH 224w

3 T SoAed] 3THRRTET a7 6 @elel UHI0T 3R 90d g 378,

ATZI

%) UTCTR Tioegrdiet argl dela Tt edTe d arAael 31 MaEed fSemzes Faq Rooc |
e ¢3 39T A I @I [@aRu] JHaale] 3 HIEFEsl ST Te- SuiiE
THE HRUTTE ¥E H0AE Iq 3T,

ErAE cioEict | wEm EEE | wWamE A
| T edIes, d1eTel 2%/30%4 .41 foreTed! How Ue1

1.9, HE RTeT TRy

R | A A, arare %¢/30%0 f1 T Wt ST
3 | WIS AEEe, LA | R%/30%0 o1, 1oTa Uped AT

|

?) ﬁmm&mmwmﬁwmﬁ Joo¢ ﬁﬁ_ﬁﬁi?zn‘&ﬁ%'

SHETIHIY T TR aiaehs [@aia qeam 3961 SR 5 =7 W e Hef T,
T & ST H1EgT Wel J foeeRnEe T, ] R /203031 TS feeT 317,
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%) HIILIT gl oTas, IUT I HifedHIel Hied HET.
2) i1 et Y9 T, WA Sy, O A, arsl, o AT g,
3) B sfiferard Fow TSt 00T, FET T TRt A 2ETes, a1.are] s aerEy g,
) &, foew U AivARTE, WS arerael, J1arsn, .
W) ST 3N GheT SR, HIst AT, a1aret, 9. aeE
&) 37 faunirg SR arer g Aifed! e [Ee HEawrad @,
9) AEHCIER T4 HEHRT TSMHA AT I Hifed! 791 Jeie Hramrad @,
Y- HETET YT WA e GrH TR weRiEe War a1 e

)

Qra? AT,
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